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4{‘;’/'031 - When the matter came up for hear-

8 lng, Mr.S.Huda, learned counsel for

| ' the applicant, submitted that he has

2(-3=e09 o L ) filed an M.P. impleading 8 persons
. ) PRy om

4//2;""”” SRS e I who are likely to be adversely affec-
TS Grres ted in case the O.A. is allowed. The

.~ ~sald M.P. 18 not on file. Registry
is directed to register the M.p. and\
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W . :ch‘ble MreK.VePrahladan, Admini-
: . strative Member,
Heard learned counsel for

. the parties)‘*_ '

o B _ The lea'rned counsel for the
applicant States” that the only issue
which 1§\requ1red to be decided in
this application is the claim of

I/‘,' - the applicant‘for promotion with

effect from 28,6,02 even though

- ) subsequently he was promoted with

effect from 141162002, The applicant'
contention is that the Respondent
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| Present: Hon'ble Mr.Justice R.K.Batta
! Vice-Chairmany

Hon'ble Mr.K.V.Prahladan, Administrative
Member. |

None is present for the applicanty
The order has been passed in Mise‘.Petitior
No.65 of 2004 allowing the same a3d The |
{ necessary amendment to be carried out
| by the applicant within 15 days after sl
(P %notices wele issued to the newlyaifgsfpén-
§dents for filing written st.atement. The
glearned counsel dppearing ‘on behal f of
%ReSpondent Nos 1 to 5 seeks adjournment -
jfor £iling written statement, Adjourn=

ment is granted. Stand over to 29th
¢ November, 2004,
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On the prayer made by Mr.S.8arma,

learned counsel for the Railways, four
| weeks time is granted to the respondent
to file written statement.

List on 31.12.2004 for forders,
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24.1.2005 Serwiee—reosort on Respondents No.
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11 and 13, is—ewaited, Learned counsel

-

{

{

% for the respondents states that written
% statement has been filed. A copy of the
{ same be handed over to learned counsel ,'
% for the applicant.

List on 24.2. 2005 for orders.
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06 Counsel for the applicant 1is
1 jnot present. Mr. S. Sarma, learned
[
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‘counsel for the respondents submits
kZhat this matter is covered by an
lorder dated 9.5.2005 Rassed in O.A.
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O.A. 141 of 2004 «
16+ '1.054" Post the matter before the next

avallable DlVlslon Bench.
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5.1.06

Be
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09.08,2006
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Miss U.Das, learned ccunsel on behalf
of Mr S.Sarma seeks for a short ad journmen
Post before the next available Division

nCh. . . v ,‘ﬁ

§1.

Learned counsel for the applicant is

absent.-Post after tvo wesks

Menber | Vice~Chairmen

Present: Hon'ble Shri K.V.
Sachidanandan, Vice-Chairman

‘Hon'ble Smt Chitra Chopra,

Administrative Member.

When the matt~r came up for
hearing} . Mr S. Sarma, learned
counsel; ; for the respondents
submitté@l that identical matters
have afgeady been disposed of.
However, the matter will be taken up
tomorrdw, 28.2.2007 in presenﬁé of
the learned counsel for the

applicante.

List it tomorrow, 28.2.07. The
matter will be placed on the top of
the list.

Member(A) Vice~-Chairman
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Admlmstrauve Member

The 1ssue mvolves is of promotmn of

Passenger Dr1vars According to - the -

Applicants, 53 Goods Driver have been
empe{ile]l;.d' for promotion to the post of
Passenger Drivers and subsequently released
for postmg in flagrant violation of the norms
and procedures of the Railway Board c1rcu1ar
and GM(P) s c1rcular

' When the matter came up for hearing
today none appeared for the Applicant.
Mr. S Sarma, learned counsel was present for
the .Respondents The matter has . been
specifically posted for Division Bench. This
matter is one of the oldest pending case
pertl:iining to'QOQ:l and since the Applica.ﬁt
side, is not” present “Wwe- presume that the
App]':cant side is not interested to pursue the

0&8&

Therefore the O.A. is dlsn:ussed Wlth

no order as to costs.
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Shri V. Penthaya
-Vs-

Union of India & Ors.,

Represented by the Secy. to the Govt. of India,

Railway Department.

SYNOPSIS
Petition o -
Verification , -
Annexure 1 -
Gradation List
Annexure 2 -
Notification
Annexure — 2-A -
Syllabus
Annexure — 3 .

- Railway Board’s letter

| Annexure — 3 A -

Vacancy in Promotional Grades

Annexyre — 4 -

Railway Board’s letter

Annexure —4 A _ -

Advanée correction Slip

Annexure — 5 L -

Selection Results declared

B%FORE THE CENTRAL ADMINISTRATIVE TRIBUNAL, GUWAHATI BENCH

Applicant

Respondents,

e
Pages 1to 11 -
Page 12
Pages 13 to 27
Pages 28
Pages — 29
Pages 30
Pages 31
Pages 32-33

Pages 34-35

Pages



1.

12.

Annexure — 6

Pages
b
Petitioner’s representation
Annexure — 7 - Pages
Railway Board's Order as Passenger Driver
Relating to an appeal for review of impugned

select list dated 2\-%-2=Y and office o?der dated 10-5-
2003 (Annexure — 7) whereby the juniormost candidates
were selected for promotion without following any

~ rule/procedure, ignoring the case of the petitioner who are

seniormost and further cancelled the office order dated

10-5-2003 (Annexure - 7).

Filed by -

A
Advocate
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL ::: GUWAHATI BENCH :::

GUWAHATI .

ORIGINAL APPLICATION No. /Lf l of 2004.

In the matter of :-

An application under Section 19

Administrative Tribunal Act, 1985.

- And-

In the matter of :-

Shri V. Penthaya,
S/o Late V. Allupoo,

Resident of New Bongaigaon,

Hospital Colony, Rly. Q. No. 323/B,

P.O. New Bongaigaon,
P.S. Bongaigaon,

District :- Bongaigaon (Assam).

of. the Central

- Applicant.

- Versus —
1. Union of India
Represented by the Secretary

to the Government of India
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. : “bhu' Demﬂqng as Passeriger
" Driver,SINo9 in the  Select’ List.
Clo.SSE/LOCO/NBO, -
P.O New Bongmgaon, sttnct Bong,mgaon
. Pin-783381. ’
7—7 i Shri Swapan Kumar Guhg,ﬁroﬂdng as
” ‘,P‘éssengef Drvsr, 8L 10 in the Select List,
Clo.SSE/LOCO/NBO, .
P.O.New Bongaigaon, District Bongaigaon,
Pin - 783381. '

& #.  ShriRajani Roy,working as Passenger
Driver,  S1No.39 in the Select List,
Clo.SSE/LOCO/NBO,P.O New Bongaigaon,
District Bongaigaon,

Pin — 783381.
5 /‘ Shri Parameswar Rava, working as Passenger
Dnver,
SL .No.23 in the select list,
C/O. SSE/LOCO/RPAN, P.O. Rangapara,
District Sonitpur.
1 @/ ShriBhupen Doimari, woridng as Passenger
Driver,
S.L.No.17,
C/O. SSE/LOCO/RPAN, P.O. Rangapars,
District Sonitpur.
j i }1 Shri Susanta Das, working s PRC(Powez
Contronnr)
S.L.No.5l,
CJO. SSE/LOCO/NB, P.O. New Bongaigaon.
District Bongaigaon
/2] Shri Rajib Ali, working a5 Passenger Driver,
Slno.37,
C/O. SSE/LOCO/NB, P O. New Bongaigaon,
‘ District Bongaigaon
,13# Shri £ Rahman, working as PRE/RNY el
CJO. SSE/LOCOINB, P.O. New Bongaiggon,
District Bongaigaon.
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Railway board,

;' New Dethi — 110 001

2. The General Manager
N.F. Railway, Maligaon,
Guwahati — 11.
3 Divisional Railway Manager (P)
N.F. Railway, Rangia.
- 4. Senior Divisional Mechanical Engineer
N.F. Railway, Alipurduar. ,

5. Senior Divisional Mechanical Engineer

N.F. Railway, Rangia.

. r-.'":i\j ﬁ

- Respondents.

DETAILS OF THE CASE/APPLICATION :-

Particulars of the Orders etc against which the application is made :-

The application is directed against the Memorandum of Selection for
Promotion to the Posts of Passenger Drivers dated 21-4-2004 and thé other
Promotion and Posting as Passenger drivers in scale Rs. 5500 — 3000/~ dated 18-
5-2004 issued by the Divisional Personal Officer, N.F. Railway, Rangia and
Divisional Railwéy Manager (P), N.F. Railway Rangia, respectively whereby
53(ﬁfty—three): goods Driver have been empanelled for Promotion to the Posts of
Passenger drivers and subsequently released the Promotion and Posting orders
as aforesaid by the respondent in flagrant violation of the norms and Procedures

of the Railway Board’s circular and GM (P)’s circular.
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. Il _Jurisdiction -

G

The applicant declares that the subject matter of the issue against which
he wants redressal is within the jurisdiction of the Tribunal for judicious

adjudication of the grievances of the applicant.
©Iil. Limitation -

The applicant further declares that the application is within the period of

limitation prescribed under Section 21 of the Administrative Tribunal Act, 1985.
[

V. Facts of the Case :-

(1) That the applicant begs to state that he is the goods Driver in scale of Rs.
5000 - 8000/- eligible to appear in the selection test for the Post of Passenger
Driver in scale of Rs. 5500 — 9000/-.

A Photostat copy of the list of staff who are eligible to appear in the
selection test for the Post of Passenger Driver in scale Rs. 5500 -

9000/- is annexed as ANNEXURE — 1 to this application.

(2) That the applicant begs to state that by Notification dated 19-9-2003,
the respondent No. 3 i.e. the Divisional Manager (P) N.F. Railway, decided to
hold a selection test for Promotion to the Posts of Passenger Drivers. In the said
Notification it has been explicitly stated that the syllabus for the selection of
candidate for the Posts of Passengers Drivers would be simple English/Hindi for

literacy, it is further clarified that the selection for the Post of Passenger Driver in

-
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scale Rs. 5500 — 9000/- will be held for filing-up 62 vacancies. The selection
would be held within a short notice and the selection would consist of written test
only and no viva-voce will be held. The selection will be héld as per 3x formula
and in order of seniority of Sr. Goods Drivers in scale Rs. 5500 — 9000/- and
Good Driver in scale Rs. 5000 — 8000/-. In the process it is further instructed
Divisional Mechanical Engineer. _N.F. Railway, Rangia to arrange pre-promotional
training for SC & ST candidates. 62 senior most employees as per the communal

break-up to be sent for promotional course.

A Photostat copy of the same are annexed to this application as
[ J

ANNEXURE 2 & 2(A} to this application.

That the applicant appeared in the selection test as scheduled and faired
well but in the\impugned Memorandum of selection dated 21-4-2004, the name of
the applicant has been dropped though he is comparatively senior driver in the
rank and file having completed 3 years of services as Goods Driver and he is
entitled to get promotion to the higher selection post, i.e. to the post of Passenger
Driver. But those, who have not completed at least one year of service as a
Goods Driver, have been given free hand to write the script in any language in
departure of syllabus for the selection of Passenger Driver and those set of

Goods Driver have found place to be empanelled for promotion to the Posts of

Passenger Driver.

That beside the above, there has been serious illegalities and infirmities in
the process of 3x formula as has been envisaged. The selection notification had
been published showing break-up vacancies comprising 186 persons as under 3x

Formula against 62 vacancies. But in fact the list shown was. not correct so far so
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that many of them have either been retired, promoted or redesignated and asq
e '
such there has not been the reflection of the correct figure of persons as per
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norms envisaged under 3x Formula. There has been interpolation of the names of
Junior persons namely one Shri Sanjoy Das, Driver Goods/NBQ who cannot
come within the zone of 3x Formula and the list of 3x Formula has been bursted

upto 190 although the same should have been fixed at 186 only.

That the applicant begs to state that there are another important feature of
the Railway Board's letter No. E(NG)1/2003/PMI/35 New Delhi dt. 04-12-2003 for
timely filling up of non-gazetted promotional posts - maintenance c:f Calendar for
selections/suitability/trade tests. In the said letter it has been stated that in terms
of instructions contained in this Ministry’s letter No. E(NG)1-87/PMl/4 dt. 18-08-
1987 and letter No. E(NG)1-87/PMi/14 dt. 22-07-1988 zonal railways are required

to draw up a calendar for conducting selections for various graded to help them

plan various activities connected with selections and to ensure better compliance

~ of Board’s orders regarding holding of selections at regular intervals. These

instructions were reiterated vide this Ministry’s letter No. E(NG)1/96/CR/8 dt. 9-
01-1997. Inter alia it emphasizes by the Rly. Board and accordingly reiterates that
the extent instructions regarding drawing up of a calendar for holding selections
should be followed scrupulously and strictly adhered to so that the vacancies in

the promotional grades_are timely filled up in regular manner. The office of the

General Manager (P), N.F. Railway, Maligaon has also endorsed the same vide

EPS - 469.
No. E/254/0 Pt. XIVO© Dated 06-01-2004.

A Photostat copy of the above letters dtd 04-12-2003 and 06-01-2004

are enclosed herewith the application as Annexures “3” and “3-A”

respectively.
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That the applicant begs to state that despite the above mandatory provision
of the Rly. Board’s circular for timely holding of selection, the concerned Railway
authority did not hold selection as per norms. After the last selection was held in
the year 2001 and the present one has been held as per Notification dated 19-09-
2003 although the selection should be held every year when there existed post.
For non holding of selections every year, there has been accumulation of Juniors

in the process of selection and the deprivation has been caused to the seniors.

That the applicant begs to state that there are another impc:r’cant features
inter alia laid down vide Railway Board’s letter No. E(NG)1/2000/PMI/41 dated 7-
8- 2003 as to procedure for holding selections for promotion to Posts classified as
‘Selection’. In Advance Correction Slip No — 150 at Page 2 in (C) (Ill) para it has
been signified that for selection Post of this category candidate must obtain a
minimum of 60% marks in professional ability and 60% marks of the aggregate for
being placed on the panel and in such doing (C) () says that in the written test
held as part of the selection for promotion to the highest grade selection postin a
category, objective type Questions should be set for about 50% of the total marks

for the written test.

The Photostat copies of the above vide Rly. Board’s letter dated 7-8-
2003 and the advance correction slip No. 150 are annexed herewith

as Annexures “4” and “4(A)” to this application.

That the applicant begs to state that as per notification for holding selection)
for the post of passenger driver in scale of Rs. 5500 — 8000/-, he appeared in the

selection which was written only and found that aithough the syllabus vide
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annexure 2 and 2(A) was specific in the matter of holding selection for filling up 62
vacancies under 3x formula vide Annexure 2 and syllabus for selection for
passenger driver to be maintained by way of written examination which medium of
answers to be fixed in simple English/Hindi for literacy vide Annexure 2(A), it was
not maintained so far so that the candidates v;/ere allowed to write by any
language as literacy which was illegal as per norms mentioned in the syllabus
mentioned in Annexures 2(A). Besides this it was also found that the 3 x formula
against 62 vacancies was not also maintained and it has exceeded upto 190
persons, as has been mentioned in the foregoing paragraphs.
.

(9) That the applicant begs to state that vide Annexure (4) and 4(A) it was
emphatic to put objective type questions of the 50% of the total marks for the
written test where there has been flagrant departure from the Railway Board

Circular vide Annexure 4 and 4(A).

(10)  That the applicant begs to state that in the foregoing .paragraphs vide
Annexure 3 and 3(A), it has also been stated that the Railway Board made it a
point that selection should be held every year and there should be calendar for
timely filling up posts. The Respondent Railway Authority has violated all the
norms for selection of non-gazetted posts and forced the candidates to appear in
the selection of Rs.5500-9000/-. Had there been selection every year these could
have been avoided where unwarranted junior persons have been called for on
this present notification vide Annexure 2. After the written examination the
applicant and other candidates raised all these issues before the competent
authority for |mpart|ng jUS'[ICG in the matter of infirmities that has cropped up in the

matter of selection process initiated by the Respondents. The Respondents

consoled the applicant and other candidates verbally that their matters would get
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active consideration and the irregularities which has been pointed out wa never
be a bar in getting the selection post. But to their utter surprise the selectibn
results had been declared vide Memorandum dated 21-4-2004 (Annexure — 5) by

T——-——-—-——-———‘\
the Respondents, ignoring all the infirmities pointed out by the applicant.

A Copy of the same is annexed herewith as Annexure — 5 to this

application.

(11)  That the applicant begs to state that he being disappointed on the attitude
projected by the Respondents he preferred a representation to D.R.M.(P),
[
Rangia,' N.F. Railway on 24-4-2004 stating inter alia that selection was not held
—

timely, 50% objective type questions were not given violating the 3x formula and

therefore the selection should be cancelled.
A copy of the same is annexed as Annexure — 6 to this application/

(12)  That the applicant begs to state that, the administration Has not taken any
action on the representation about illegalities, rather the office order dated 18-5-
2004 has been released showing the same candidates (vide Annexure — 6) to
have been promoted and posted as passenger driver in the scale of Rs.5500-

9000/-.

A Photostat copy of the same is annexed as Annexure- 7 to this

application.

(13) That the applicant begs to state that this being the state of affairs, the

administration has deliberately ignored the specific instructions of the Railway
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Board vide Annexure — 3.and 3(A) and have also violated Annexure — 4 and 4(A}.
about 50% objective type questions of the totalv marks. Since, the Respondents
have released the promotional and posting orders vide Annexure — 7 and since
the matter is highly sensational so far railway safety measures are concerned, it
requires the haLf- of allowing inexperienced persons for the post whereas the

applicant and many others are qualified under Z T S.

(14) That the applicant begs to state the candidates must secure 60% marks to

be qualified under clear literacy in English and Hindi as mentioned in the

syllabus. Hence, it was a mess that no candidates to their information and:
[ ]

knowledge would not be able to secure 60% marks to be qualified for such posts.

(15)  That the applicant begs to pray that the Respondents may be directed to not

V.

(@)

(b)

to give effect to the impugned memorandum of selection for promotion dated 21-

4-2004 (Annexure — 5) dated 18-5-2004. (Annexure — 7).

Reliefs Sought For on the Grounds :-

For that the impugned memorandum of selection for promotion of 53
candidates to the Passengers Drivers by the Respondents authorities is bad in
law as the aforesaid selection have not been made properly, fairly and have been
made illegally without following any procedure required by law and as such the
impugned Memorandum of selection for promotion dated 21 -4—20213nd the office

—

order for promotion and posting dated 18-5-2004 vide Annexure 6 and 7
/.__..—__.J

respectively are liable to be set aside and quéshed for the ends of justice.

For that, if the impugned memorandum of selections are allowed to stand
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then there will be an irreparable loss and injury to the applicants due to no fault of
their own and as such it is a fit case where your Lordahips may be pleased to set
aside the impugned memorandum of selections dated 21-4-2004 (Annexure -6)

and dated 18-5-2004 (Annexure — 7) respectively.

For that, the Respondents authorities should have considered the
appeal/representations dated 24/4/2004 (Annexure — 6). But the aforesaid
appeallrepresentation has not been disposed of and is lying pendidng without
any action which is in violation of the principle of natural justice and the procedure
established by law and in violation of the provisions of Articles 14 and 21 of the
Constitution of India and as such the impugned memorandum of ;elections and
promotional postings dated 21-4-2004 and 18-5-2004 are liable to be set aside

and guashed for the ends of justice.

Grounds of Exhaustion of Remedy, if any :-

The applicant has already filed appeallrepresentation dated 24-4-2004
before the authority concerned claiming cancellation of the impugned selection for
promotion dated 21-4-2004 and thus the applicant has exhausted all the remedies

by filing appeallrepresentation before the Respondent’s concerned.

3; VII. Matter Not Previously Filed or Pending in any Other Courts :-

The applicant declares that he has not filed any suit or any writ petition

before any court nor any such suit not writ petition is pending anywhere.

Interim Order Prayed For -

Pending final disposal of the Original Application, this Hor’ble Tribunal may
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be pleased to stay the operation of the impugned Memorandum of Selection for

Promotion dated 21-4-2004 and 18-5-2004 vide Annexure — 5 and 7 respectively.

IX. Relief Sought For :-

It is therefore prayed that your Lordships may be pleased to admit this
application, call for the records of the case along with the written scripts of the
candidates, issue notice to the Respondents to show cause as to why a direction
should not be issued to them, directing them to dispose the
appea|/repre$entation dated 24/4/2004 (Annexure — 6) and further p.rayed that the
applicant’s case for promotion to the post of Passenger Driver be reviewed by
cancelling the impugned memorandum of selections dated 21-4-2004 (Annexure
— 5) and dated 18-5-04 (Annexure — 7) and thereby directing the Respondents to
promote the applicant on the basis of his seniority as he has completed more than

3 (three) years of service as Goods Driver for the ends of justice.

X. Particulars of the 1.P.O. :-

IPO.No. -3 1 0279
Date Y- 602 \

Payable at -

" XI. List of Documents :-

As stated in the Index.
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VERIFICATION

. 1, 8hri V. Panthaya, Son of Late V. Allupoo, resident of New Bongaigaon
Hospital Colony, Railway Quarters No.323/B, P.S. — New Bongaigaon, District —
Bongaigaon, aged about 53 years, by profession as stated hereinabove, do hereby

verify that the statements made in this application are true to my personal knowledge

and belief & | have not suppressed any material fact.

| sign this Verification on this, the 1 th day of June, 2004 at Guwahati.

/
Shi. Vi pRaythay

Applicant
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List of Stalf_who ere efigible to appear iaméselectjon test for the post of Passanger Driver in scale Rs.550Q-900(_)/-.

$1.Goods Drivers, Caste= UR. \
&n. Nams . Desg.  Stn. poB DOA DopP

‘ 1o Amed  Sebes RPAN 311243 010963 21.1099
2 ,RPiyaMishra " do RPAN 010144 13.1165 27.1099 : !
314 Refiue Al do- NBQ 160747 03.1265 27.10.99 '
! 4 . N.Ch. Sarkar | do RPAN 020846 160565 15.11.00 L e
5, N.Esh | do RPAN 210147 130566 14.01.03

e o e i -

* 6 PSenShama do NBQ 150488 021183 14.01.03 | i
7 . B.Dey Sarkar : do NBQ 210666 02.11.88 14.01.03 ‘ ' \ '
§ *NiyanandaPad  do NBQ 05.1146 150571 140103 ’ ‘
6 HK Rapansh . do NBQ .01.09.44 20.11.65 140103 e
% 10 "Ganga Rem Med | do NBQ 281248 020965 140103 — R edtra0r
; .., 1, P.Kr Sarkar © do NEQ 131147 040966 140403 L R
| 125 Sehen | do NBQ 060548 250465 140103 oo
! P ‘ : ' iyl ST
' mm | asto= - :' S : i
. T C o 0T 18,0298 '
o 13,600 Sakar GdS Drvivat NBQ 07.01.51..,10.07:73 e 09.11.98 ey
' ¢ . Rewm . do NBQ 190451 100773 00,1108 R |

| . "04.06.98 o
4t AZather - ¢ NBQ 100745 221286 091198 -

: 3 : o '40.06.98 ‘ , Li
i‘g% 18, PO el do  RPAN 010347 190570 09.1198 f
i

_ ; . !
17, RORa .~ do RPAN 010648 19.0570 2002-98 o S ,f‘ft

i
f , 16.09.72 04.05.98 ' S Fy

18, MdMustisdn - do  NBQ 01,1248 310775 09.1.98

; T : 20,0298 | i
: 19 ., B. Giswas go  RPAN 010549 180570 09.11.98 . I‘;;.
T , . "10.06.98 |

20 . O.Nfssad - do  RPAN 07.0649 110570 09.1198 ‘ g

‘ . 04.06.98 i

i 21 . 5X¥r. Das do  NBQ 080447 081171 = 09.11.98 o
& . . : oo 10.06.98 r
22 .CL Py ~ do  RPAN 011250 081171 09.11.98 ;

' 10.06.98
t,, L Holed as RPAN 080852 081171 09.11.98 ’
' 20.02.98 1
PLANROTE & do RPAN (30552 091171  09.11.98

LIRS
A
R L
Yy
4.3

04.05.98 " . Lo

‘- TR L MR Go NEGQ THE882 081171 091168 ’
a _ ' . 40,0598
' 28 . -aul g0  RPAN 670153 ui 71 (9.11.98
| 16.07.89
g Al de RPAYN (70349 300775 093199

¥ AN 5 . n s
i e T PR
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. P. s«cnakrébony
29 ., S. Debnath

30 ., 8. Kr. Guha

31 ., R. Borah

32 ,,R. Lahakar

33 ,,G.Das

34 ., KR. Rejpangshi
35 , T. Nath Kalta
36 .. D. Chakraborty
37 ,, N.L.Chowhan
38 , K Rn. Nag

35 ,JR.Das

40 ,, AKr. Shome

41 ,P.Kr. Das

42 ,, 8. Debnath

43 ,, M.N. Roy

4% M. Singh

4%, 8. Kr. Dey

48 B T Muga

@

EG . B Unodhury

ST AK, Paul

F L4 3 e el
1
“
_ e
W0 Das

.M Manoln

do
do

do

) F'_:WJ (<. B)m\g_cég

R A

NBQ
NBQ
NBQ
NBQ
NBQ
NBQ
NBQ
NBQ
NBQ
NBQ
RPAN
NBQ

NBQ

- NBQ

NBQ
NEQ

. NBQ
- RPAN

RPAN
NBQ

NBQ
.NBQ

NBQ
NBQ
NBQ
NBQ

NBQ

-NBG

28.04 55
23.0153
02.08.54
010664
26.02.68
01.09.60
01.01.65
1.0155
30.08.45
24.04.64
01.12.50
28.10.47
15.01.55
15.0157
31.1255
04.02.47
11.03.55
13.0251
09.02.52
12.05.47
30.12.50
10.11.58
19.11.51
24.12.46
05.01.59
01.03.53
01.03.56

21.05.57

-15.02.58.

0110.77
17 06 84
240878
13.12.89
20.06 91
20.06.91
13.12.89
20.05.91
25.11.65
09.06.91

11.07.73
01.10.77

01.10.77

04.06.98
09.11.98
09.06.98
09.11.98
07.08.98
09.11.98
04.06.98
09.11.98
18.02.98
09.11.98
04.06.98
09.11.98
04.06.98
09.11.98
18.02.98

109.11.98

22.05.98
09.11.98
18.02.98
09.11.98
27.11.98
09.11.98
01.08.98
09.11.98
01.08.98
09.11.98

"04.06.98

01.10.77
20.03.79
30.12.64
e
28.05.75
01.07.73
08.11.71
17.11.65
21.0475
05.09.79
05.05.76
01.02.66
30.08.79
21.04.75
02.04.78
21.03.79

220579

09.11.98
04.06.98
09.11.98
10.12.99
17.09.99

05.05.99 -

17.09.99
26.11.97
13.09.99
01.07.01
17.09.99
29.07.99
17.09.99
07.05.99
17.09.99
06.06.99
17.09.95
06.06.99
17.09.95
06.06.99
17.09.99
07.06.99
17.09.99
06.06.99

17.09.99
27.12.99

17.08.00
09.03.00
17.06.99
28.10.99

17.09.99

J

S\
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66 ,,

67
88
69

70
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.. 5. Barman

.. D. Dastider

,, Dilip Chiakraborty

O . Ghosh
.G.P. Sen

., S. Selih

., S.Kr. Debnaln

" Nijendra Daimary(ST)

* Niranjan Daimery (ST)

R.Kr.Basumatary(ST)

,, D. Apparac

. P.N. Gird

K 1. Mazumder

. M.Ch. Kaiita

I e

. b Milra

. .G Das

. B, Chowdnary

. id. 5. Rahmian

)

S & Marak.

T Cnetgsborty

PrIpr——

. §. C. Sarkar (SC) J

£.1, sanma(ST)

LA

*4 Drarm (87)

Peor g T

B APRERE SRS

s e (01

PR G e

do

do

do

do
do

do

do
do
do
do

do

do

" do
do
do
do
do
do
dao
do
do

¢o

_1.ch Barman (A pn-wh_ NBQ
. R.B. Prasad

NBQ

NBQ -

—

25.09,60
08.07.58
01. 11 7.

.' .

. NBQ .

NBQ

NBQ

NBQ

NBQ
NBQ

NBQ
NBQ

NBQ

NBQ

NBQ

NBQ

RPAN
RPAN
NBQ

NBQ

NBQ

NBQ
NBQ
NBQ
do
RPAN
NBQ
NBQ
RPAN
NBQ

-l
t
+

115.04.61

02.01.58

18.09.55
10.0158
17.12.55
30.11.60

19.11.57
01.02.66

01.03.68

28.06.62

26.01.63

16.60.59
01.01.50
01.01.51
10.01.56
01.10.61
15.10.64

01.12.65

- 18.0268

06,10.66
18.02.62
31.10.60
01.07.60
06.11.64
01.03.63
£4.12.65

S -

'18048

30.08. 79

13 02. 80,

S e N w"‘%

08.05.81:

21.12.81

22.12.81

24.12.81
22.12.81

02.05.89
31.01.80

30.04.76
30.10.89
30.10.89
23.03.8%;
‘68.06.8;{
16.07.88
01.07.73
1.4071

22.12.81

" 06.06.92

27.10.92
27.12.92
27.10.92
27.10.92
27.10.92
16.12.79
27.08-.?8
10.01.85
21.10.85
23.10.68.

27.10.99
17.09.99
27.12.99
17.09.99
29.10.99
17.09.99
27.12.99
17.09.99
28.10.99
17.09.99
21.07.99

-~ $M'f\"€/’r'

17.00.99

17.09.99
18.12.99

17.09.99

07.02.00
27.12.99
17.09.99
09.03.00
17.09.99
09.03.00
17.09.99
09.12.99
17.09.99
27.12.99
17.09.99
27.12.99
17.09.99
11.04.20
07.02.02
07.02.02
17.09.99
11.04.02
04.01.02
11.04.02
04.01.02
11.04.02
04.01.02
11.04.02
04.01.02
11.04.02
27.07.02
11.04.02
17.07.02
11,04.02
04.01.02
11.04.02.
04.01.02
11.04.02
04.01.02
11.04.02
16.10.02
11.04.02
010102
11.34.02
27.11.02
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‘ 11.04.02
86 ., KR. Narjary (ST) NBQ 08.01.66 24.10.85 17.10.02
il | , 11.04.02
87 ., B. Bora(ST) do © RPAN 010159 200878 01.01.02
) 11.04.02
88 ,, R.Ch. Dasgupta do © RPAN 010460 08.09.79 01.01.02
s 11.04.02
89 ., P.Roy do  NBQ 230363 220384 08.0102
11.04.02
90 ,, K Al . do  NBQ 210757 0307.80 04.01.02
' 11.04.02
91 ,, S. Hagque ~ do  NBQ 010157 09.0481 04.01.02
. | 11.04.02
{ 92,5 Iskem ~ do.  NBQ 01.0962 31.0384 04.01.02
- , 11.04.02
;ﬁgéi 93 ,PLRao(SC) -~ do  NBQ 17.0472 201290 04.01.02
S sl . 11.04.02
- 94 ., H. Singh do  RPAN 24.1060 28.01.82 06.03.02
o . 30.12.02
95 ., D. Dulta do  RPAN 010360 080979 140103
,_ 30.12.02 .
¢ 86 |, P i, Bhatta Ral do . NBQ 21.03.77 18.03.99 12.01.03 v~ A e :
- 30.12.02 o ‘
97 ,P.Ch.Neog(ST) = do  NBQ 01.0368 06.0499 120103 SRPTRGEIas I
. . | , 30.12.02 e L b
68 , GHazarika (OBC)  do - RPAN 240271 13.07.99 14.01.03 s
. , . 30.12.02 ' A S
v 89 ,MKr.Sha(ST)  'do° NBQ 30.0677 060499 12.01.03 v L
il r i i, 301202 R |
100 ., U. Deka do NBQ ~01.10.70 "180.03.69 " 12.01.03 / I
' | - R 30.12.02 i
101 DI Gupla(OBC) . do NBQ 120768 180399 1201.03 L e
: 3 30.12.02 .
{02, uiemosiia | do RPAN 060273 310399 140103 >
| S 304202 o
103 , £ Das (OBC) do . RPAN 250571 310393 14.01.03 ‘ "
- 30.12.02
{ 104 ,, A Bora (C 3} do  RPAN 21.01.69 07.0489 14.0103
‘ ‘ 30.12.02
1058 |, 8.0 Nath {CSBC) - do RPAN 010268 13.07.92 14.01.03
» : 30.12.02
mﬁﬁ 106 ., B.N. Choti do-  RPAN 010273 020499 14.01.03
i 30.12.02
i 107 ., N. Boran -~ do RPAN 030971 080499 14.01.03
_ 20.12.02
108, P.Kr.DutalOBC) © do  NBQ 010370 06.0499 1201.03
: 30.12.02
109 ,R.Bora(0°C)  do  NBQ 031272 020499 1201037
: ' ‘ : 30.12.02
v LM Das ol - do NBQ - 30.06.69 07.04.99 14.01.03
03.12.02
114 M. Thakuria ;.2 d6  NBQ 010365 130799 150203/
30.12.02
) 112 .S, Suor L I5T) do  NBQ 29.12.74 020499 ;3?%83
»:!?ﬁ a0 Mol e G s s TnornTon 1ena e - /
‘ Lo Wy dy.12.04 -
114 @ Caidn L7 M ;{«:ym NRO 240788 1307049 1401038 .
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115 ,R.All

116 ., K Chetlia (OBC)
147 ., B. Chowdhury

118 ,, R.Roy (ST)

119 ,, P. Sharma

120 ., T.Ch. Borhol (OBC)
121 ,,P. Bora (ST)

122 ., B. Pd. Rava (ST)
123 ,, P. Kalita

124 ,, S. Deka

125 ,, F. Rahman

126 ,, B. Basumatary (ST)
127 ., G. Gogol (OBC)
128 ,,N.Sharma - .
129 P.Chakrabo;ty
130 ,, B. Holal (@«:)'

131 ,, P. Gogol{QOBC)

422 ., M. Barman

133 ,, R. Das (8C)

134 ,, AKr. Missong (ST)

me_é . R. Seikia (OBC)
136 ,, T. Kachary (ST)
137 ..M. Das (SC)C
138 ,, M. Rava {ST)
139 ,, J. Saikia {OBC)
140 ,, M. Bora (OBC)
141 ., T. Chetla (OBC)

142 ,, A lslem

Camam e e

do
do
do
do
do
do
do
do °
do
do
do
do
do
do
do
do
do
do
do .
do
do
do
do
do
de
do v
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143 L AKr. Jha (A.x. AP

P

G@wmw..i NBQ  27.11.72

NBQ  01.01.67
NBQ 03.01.73

NBQ  18.05.71

NBQ 010373
NBQ 26.01.69
NBQ  28.07.71
NBQ  29.11.68
NBQ 01.01.71

" NBQ ~ 01.01.69
NBQ  01.03.70

"NBQ 01.08.69
NBQ  27.08.70

RPAN 17.01.73
RPAN 14.05.70
NBQ 10.04.74
NBQ  15.04.73

RPAN 01.08.69

NBQ 120575

RPAN 01.06.70

RPAN 28.05.68

NBQ 01.01.68
NEQ 01.08.71
NBQ 28,0273

NSQ 020571
‘NBG 144267

NeQ #4473
RFAN 0111

NBQ 31.0768

A TR e BTV TR ot ¢ TOT

L AT T

18.05.99
20.05.99
18.03.99
02.04.99
07.04.99
07.04.99
07.04.99
18.03.99
18.03.99
18.05.99
18.05.99
31.03.99
18.05.99
07.04.99
18.03.99
18.03.99
02.04.99
180399
18.03.99

02.04.99

06.03.99

18.05.99
07.04.99
18.05.99
03.03.99
18.05.09
06.04.89
18.05.99

18.03.69

30.12.02
12.01.03
30.12.02
12.01.03
30.12.02
12.01.03
30.12.02
12.01.03
30.12.02
14.01.03
30.12.02
12.01.03
30.12.02
16.01.03
30.12.02
12.01.03
3.12.02

12.01.03
30.12.02
12.01.03
30.12.02
12.01.03
30.12.02
12.01.03
30.12.02
12.01.03
30.12.02
14.01.03
30.12.02
14.01.03
30.12.02
12.01.03
30.12.02
21.01.03
30.12.02
29.03.03
30.12.02
12.01.03
30.12.02
14.01.03
30.12.02
14.01.03
30.12.02
25.01.03
30.12.02
29.03.03
30.12.02
29.04.03
30.12.02
12.01.03
30.12.02
12.01.03
30.12.02
12.01.03
30.12.02
14.01.03
30.12.62
120008
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2

e

©OR
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144 | M.P. Saikia

145 |, 8. Das (5C)

146 , K Handigue (OBC)
147 |, 4. Khar; |

143 ,, B, Gogol

149 , A. Chakraborty
150 .. R. Bora (ST) |
151 . L. Das (SC)

152 ,, P. Kelita (OBC)

153 ..B.Pd. Bora (ST)

List of staff (Reserved Communitiee) to be célled forthe selaction T

do
do
do
do
do
do
do
do

do

RPAN
NBQ
NBQ
NBQ

NBQ

NBQ
NBQ
NBQ
NBQ

NBQ

27.03.74
01.03.72
03.01.69
03.02.68
01.01.68
01.01.67
28.02.73
01.01.68
01.05.70

30.01.64

02.04.99
17.05.99
06.04.99
18.03.99
18.05.99
08.05.89
07.04.99
06.04.99
18.05.99

18.05.99

30.12.02
14.01.03
30.12.02
12.01.03
30.12.02
12.01.03
30.12.02
12.01.03
30.12.02
25.01.c3
30.12.02

12.01.03

30.12.02
12.01.03
30.12.02
12.01.03
30.12.02
12.01.03
30.12.02
12.01.03

ST Cand|dates,
&n, Name

Desg.

Stn.

1 & RR:Muchahary (ST) SRGD NBQ

47?' - k. Konowar (8T)
7 4. . Rabha (ST)
S 4L i Sonowal (8T)

&, N.Ch Berp (8T)
o SBEsL e (ST)

7M. Brativa (ST)

8 . C.L. Brahiin (T) -

9 .. & Brehma (ST)
0, RBasumatery( 87)
11 B Daimeny (87

12, B Besumatany( ST

C o A oo s e

do
do
do

do

go
do
do
49
do
dns

Ac

NBQ
NBQ
NBQ
NBQ
NBQ
MBQ
NBQ
MBS
NEQ
REAH

R

DOB

01.05.45
01.02.66
13.11.63
01.11.63

30.04.58
22.11.59
31.08.58
26.11.59
02.09.57
09.12.57
27.01.48

o
20.04.54

DOA

23.05.65
14.08.91
13.12.89
31.01.92

07.04.76
15,0979
22.04.76
21.07.80
01.0581
18,0475
22.04.76
04.04.75

DOP

RIS

423,04.5 wagord-ovg oot
Proveld &b 33

16.11.00

16.11.00

14.01.03
16.12.98

09.11.98
14.1198
09.11.98
11.01.99
09.11.98
16.03.99
09.11.93
08.05.99
17.09.99
09.06.99
17.08.99

17.03.83
- 16.42.99
17.09.99

est for the post of Passanger Driver,
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$C _Candlidates,
Sn, Name Desg. Sin. pos DOA DorP
1" M. Balmiki (SC) A N3Q 250858 47.0897  16.11.00
4
2 .. S. KamRaju (SC) do NBQ 01.0654 15.11.74 16,3100
" 3 ., Sunil ch. Das(SC) do NBQ 31.1259 08.09.79 1401.03 -
4 * Gunindra Das (SC) do NBQ 010960 200691 14.01.03
_ ' 03.10.98
, § ., L. Rajak (SC) do  RPAN 030355 01.1077 09.11.98
‘ 2 01.03.99
. 6,S.Bania{SC) do  RPAN 01.1051 020476 09.11.98
12.11.98
7 ..A.Ch.Rey(SC) do- . NBQ 29.0957 020679 09.11.98
01.03.99
8 ., J.Ch. Das (SC) do  NBQ 010151 220476 09.11.98
16.03.99 .
9 .. J. Prasad (SC) do  NBQ 020566 18.01.85 09.11.98
I _ 17.0399
{ 10 ,,R. Das (SC) do  NBQ 10.06.60 11.06.84 09.11.98
VAR . V. Penthaya (SC) do * NBQ 19.07.51 120170 17.08.00
- , 06.06.99
12 ,, K.Ch. Das (SC) ~do  NBQ 071058 23.04.84 17.09.99
| - .17.07.99
© 13 . P.Das(SC) do NBQ 211254 090475 17.09.99
o ‘ \ o .. 180100 ,
14 ., N, Barman (SC) do  NBQ 050459 16.0385 170989 ~ =~ = *
o ‘ 18.42.99
15 .. R, Prasad (SC) do  NEQ 010161 16.09.81 17.09.99
_ ' S 13.12.99
; 16 , N.Ch Sutradhar(SC) do  NEQ 150169 01.01.82 17.09.89
g 4- . 18.12.99
i 17 2 K Bre- 230 {8C) ‘do  NBQ 040962 01.01.84 17.9.98
. : 09.03.00
18 ,J.Das{8C) do  NBQ 160458 010890 17.09.99
: ' : . 09.12.99
19, 5.Ch. Baremen{SC}  do  NBQ 221257 16.11.79 17.09.89
' 11.04.02
~. 20 ,, B.Mr. Mandal {(SC) do  NBQ 160961 01.01.84 04.01.02
o | 11.04.02 X
T2, KP Roy(13) do  NBQ 21.0959 160385 26.07.02 KT
A k
;
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# : )\
Aisionat Seniority List of Goods Driver in scale of Rs. 5,00C-8,000/- as on 01-04-2003 underﬁ"\\\j >/‘ 1
Lapaizment | Mechanical N !

Units - NBQ,RPAN (Loce Running) ooz
Hrotion - 134 On Roll:190 ; DYVSVNOM
3 f}.’i Mame Desg. Stn.  DOB DOA DOP TO Confd. Length of Remarks !
Sy ) THE Offg.  Y-tM-=D
f . GRADE
1 2 3 4 5 s 1 '8 9 10
, » 26.04.5/ .
\L+R Pd Shama , do NBQ 10.07.46 01.04.64 04.01.98 Contd. 05-11-06
. 48.02.98 £
2 ,, 5.Ch. Sarkar do NBG 07.01 5 10.07.72 08 11.68 Con'd. 05-01-13 -
04.06.58 Y
3., R Gui da NBQ 19.04.51 10.07.73 09.11.98 Confd. 04--04-22 i%
‘ 04.06.98 .
4 ,, Md. A Zabbar do NBQ 10.07.45 22.12.66 00.11.98 Confd. 04-04-22
10.06 98 '
5 ,, P.C. Kailta do RPAN 01.03.47 19.05.70 09.11.68 Confd. 04--04-22 '
6, n.C.Ta do RPAN 01.06.48 19.05.70 20.02-98 Confd. 04-04--22 .
. P , -04.05.98 |
7 ., Md Mustakin do NBQ 01.12.48 150972 30911.98 Confd. 04-04-22 K
v ‘ V775 20.02.98
\'% B. Biswas do RPAN 01.05.49 18.05.70 09.11 98 Contd. 04-04-22
: & 10.06.93 &.
9, D. N.Prasad do RPAN (07.06.43 11.05.70 05.11.98 Confd. 04--04-22 .
04.06.98 M
10 ,, S.Kr. Das do NBQ 08.04.47 081171 08.11.98 Cenfd. 04--04--22 .
. : ' : 10.06.98
11 ,, C.L. Pandey do RPAN 01.4250 08.11.71 09.11.98 Confd. 04--04--22 PY
’ ' , . 10.06.98 -
12 ., D. Holol do RPAN 03.08.52 08.11.71 09.11.95 Cond. 04--U4--22
‘ 20.02.98 .
\\1)'}/,, P. Deka do RPAN 09.0£.52 03.11.71 09.11 96 Confd. 04--04-22 .
, 04.05.98 ,
14, 0 B At do NEBQ 260852 09.11.71 09.11.98 Confd. 04-04--22 _
. . 10.05.98 : o -
15, M. Pauyl do RPAN 07.01.53 09.11.71 09.11.98 Confd. 04--04--22
; . 16.07.89 ' %lﬁ
(g1 A DS a0 RPAN 07.03.48 3007.78 _(osﬁfea Contd. 04--04--22 ’ i
| 7 16.12.98 * ;.
17, NCH 1) deo NBQ  30.04.58 07.0476 09 11.08 Contd. 04-04--22 ‘
: 04.06 98 ; ‘
13 ., P HrCharraberty do NBG  28.0455 011077 09 14.98 Confd. 04--04-~22 )
o , < 09.06.98 '
43 ., 8. Dehnath do NBGQ 230153 17.06.94 09.11 98 Confd. 04--04-22 1
, 07.08.98 o
m .5 Kr. Guhs dge . NBGQ 02.0854 24 08.78 09.11.98 Confd. 04--04-22 ,
. . 04.06.98 Posted as LI at T&K .
*31/,/0( Borah ;;don' NBG 01.96,54 13.42.89 00 1168 Conid 04~-04--22 Divn.
‘ P . 18.02.95
22 . R Lahakar ’ _;do © - NBQ 28.02.68 20.0691% 09.11.88 Confd. 04~04--22 g%
! - * 04.06.98 :
.23 ., G. Das do NBQ 05.0660 200691 09.11.98 Confd 04--08-22 .
Contd. To Page - 2. :
| '
5
f
e B —




P

1

<ontd.from Page - 1
2

24, K.R. Rajbangshl

25 | T. Nath Kalitz

26 ,, C. K.Dutta (ST)

27 ,. D. Chakraborty

28

. W.L.Chowlan

26 ., K Rn. MNag

30
31
32

33

- J.R.Das

. L. Rajak (SC)

.. AKr. Shome

. P.Kr'Das

. 5. Debnath

. 5.Basumatary(ST)
. §. Bania (8C}

A Ch. Roy {8€)

., J.Ch. Das (5C)

.+M. Brahma (ST
4 Prasad (SC)

. G.L. Brahma (5T)

2, R Das(8C)

.. MLF. Roy

Singh

o M

.. ACh. Roy
., V. Penthaya (SC)

do
do
do
do
do
uo
do
do
do
do
do
do
de
do

do

do

go

gio
6o
€0
daeg

do

“do

NBQ
12Q
ROAN

NBQ
RDPAN
NBQ
NBQ
NBQ
NBQ
RPAN
MBO
NBQ
NBQ
NBQ

NBQ

NBQ |

NBQ
NBQ
RPAN

REPAM

NEQ

NBQ
NBQ

5

01.01.65

1.0185 2

01.12.50
28.10.47
03.03.55
16.01.55
15.01.57
31.12.55
22.11.59
01.10.51
746 Qa 87
01.01.51
31.08.58
02.06.66
26.11.5¢

10.06.60

'04.02.47

11.03.55
13.02.51
0902 52
12.05 47

30 12,50
18.07.51

i

—
2
Fage-2
6 7
04.06 58
1512 86 0911158
18.02.98
20056 09.11.98
11.05.28
24.06.97 09.11.99
22.5.93
25.11.65 ¢8.11.98
18.02.68
Ge.0E 5t 001188
27.141.98
11.07.73 09.11.08
01.08.98
01.1077 09.11.98
03.10.98
01.10.77 09.11.98
01.08.98
01.10.77 02.11.98
04.06.98
01.10.77 09.11.98
04.06.98
20.03.79 09.11.98
14.1198
15.09.78 03.11.68
01.03.92
020476 03.11.¢68
12.11.¢8
020272 n911en
01.63 29
220476 09.11.98
11.01.98
2204758 09.11.98
16.03.69
18.01.85 0911¢8
16.03.69
21.07.60 08.11.98

.. 17.03.99

710684 . 03.11.08
” - 10.12.69
30.12.64 17:09.99
| 05.05.69
28.05.75 17.09.99
26.11.97

01.7.73  13.09.99
01.07.01

08.11 71 17 09 93
22 07.99

17.11.65 17 €9.99
07.05.99

210475 17.09.99
12.01.70  17.08.00

¥
a——
y

8

Confd,
Confd.
Confd.

Confd.

Contd.
Contd.
Contd.
Confd.
Confd.
Contd.
Confd.
Contd.
Cenfd.
Confd.
Confd.
Contd.
Contd.
Centd.
Confd,
Contd.
Confd.
Confd.
Confd.

Contd.
Confd.

9
04--0+4--22
04--04-22
04-04-22
04-04—22

40422
04-04-22
04-04—22
04-04—22
04-04-22
04-04-22
04-04—22
040422
04--04-22
04-.74--22
04-04-22
04-04-22
04—04--22
04-04-22

04--04--22

03--06—14
03--06~14
03-06-14
03--06-14

03--06-14
02-07--14

" “in 5({5

L]

10

03--06--14 -

Contd. to Page - -

“opg (FHITWE
vii, hianagef (M)
, Tliat

Napsivad
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1 Z

7 /4 wandsl

51, B. Chodhury

52, A Kr. Paul

53 ., S Brahma (87)
54 R Basumatary(ST)
55 ., K.Ch. Das (8C)
GG, B.Kr, Sharma

57 ,, b R. Das

88 |,

59 ,,
60

61

52 .,

66 .,

&7

68 .,
62 .

P. Das (SC)

A.Ch. Das
B. Daimary (ST)

., K.D. Mahzto

K. Bhagat

., T.Ch. Bariman
,. R. B. Prasad

., 3. Barman

D. Castider

D.Ch. Ghosh
G.P Ben

76, 5. Gekh

~J
oy

74,

.. S hr. Debnath

D. Apparao

75 ., P N. Giri

7%,

N Baimman (8C)

FOR TR . cw w

., Dilip Chakraborty

Fd
.. M.Basumaiary{:i7

5
}

3 ., R.Kr Basumalary(ST) A

do
do
do
do
do

do

do.

(&)

do.

do

do
do

do

do

do

do

do

do

do

do
do

do

do

do

go

do

do

-

Gt NGl T

HMBG

NBQ

NBG

NBQ

NBQ

NBQ

NBQ

NBQ

NBQ

RPAN

NBQ
NBQ
NBQ

NBQ

NBQ

NBG
NBQ

NBQ
NBQ

NBQ -

NBQ

RPAM

01.03.53
21.12.54

01.03.56
27.01.58

21.05.57
15.02.58
25.09.60
08.67.58
01.11.57
15.04‘(;)1
02.01.58

18 03.55,
10.01. 56

17 12.85
30.11.60

20 04.54
19.11.97
2810‘6.62
25.01.63

05.04.59

23.04.84
30.08.79

21.04.75

08.04.75 -

02.04.78
22.04.76

21.03.79
22.05.72
30.08.79
13 02.80
18.04.81
08.05.81
21.12.81
2212 8%

24.12.81
25.12.81

£2.05.89" .

31.01.80
01.04.75
30.04.76
23.03.61%
086.06.84

16.03.85

4‘7)‘ i~

{4l

~ G

[ e S

gy O
«s 1D
(S B TN

e

N SR o
Gy

O
DS O
H OGO 0a

o
<2

~W N W NG N
D D W0 N

R R A A TAA

- O

17 09.0Y
6.06.99
17.09.99
17.07.99
17.09.98
27.12 99
17.09.00
17.09.99
09.03.00
17.09.9%
28.50 99
17.00.59
27.10.99
17.08.99

PSRN
T 2.62

i7.09.9%
2616 89
17.04 ¢4
27.12.9¢
17.09.99
28.10.99
17.09.99
21:07.99
17.09.69
17.09.69
14.12.99
17.09.99
07.02 .00
15.12.99
17.09.99
27.42.99
17.09.9¢
09.12.99
17.08.89
27.12.99

17.‘09.99 C

501.00
7.09.09

e g

8

Caonfd,
Confd.
Conid.
Confd.
Confd.
g Confd.
Confd.
Cenfd.
Confd.

Conftd.
Confd.

Confd.
Confd.
Confd.
Conld.
Conld.
Confd.
Confd.

Confd.
Confd.

Conid.
Confd.

Confd.

Confd.

Conld.

[u)! Y/EV, ﬁ

9 10
03~-06--14
03-06—14
02--06—14
02-06-14
03-06—14
030614
03-06-14
03--06-14
03--06--14

030614
03-06—14

03-06—14
03--06--14
03--06—-14 o
03-06--14
03--06-14
03-06-14
Revertad to suntor

03-06—14 on his owne reqguest.

03-06-14
03-06-14"

03-~06-14
03—-01--24

03--06--14
03-06--14

03--0G--14

. 03-06-14

. 03-06--14

Cond. To page - 4.

b
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Conid. Form page - .
1 2

,A77 . R Prasad (8C) | do
78 ,, N.Ch. Sutradhar(SC) do
79 ,, K. Brarman ESC) do
8C " Nijendra Dalmary(S)‘D do
81 " Nlranjan Dalmary (ST) do

82 ,, J. Das'(5C)  do

83 ,. 8. Ch. Bsreman (5C) do.

84 , KL. Mazumger . do
86 ,, M.Ch. Kam; ~ do
86 ,, J.MAILI ; do
87 " R. Islary {ST) do
88 ., 0. Kr, Mitra do

89.,, B.Kr. Mandal (8C) do

80 ,, K.P. Ruy (5C) do
91 ,, P.Ch. Das "~ do
92 ,, B.N. Chowdhary do
83 ., Md. S. Rahman ~do
94 |, S:8ing !‘.ﬁargk do
g€ ,, C. Chakraborty do

96 ,, . Ch. Sarkar (8C) do

37 ,. C. Brahma {ST) - do
98 . A.Kallla - do
99 . M. Branma (5T) do
100 ,; P. Rava (ST) do
101 ., R. Brahma (ST) do

102 ,, K.R. Narjary (ST) do

-

NBQ
NBQ
NBQ
NBQ
NBQ
NBQ

NBQ

NBQ:
RPAN
RPAN

NBQ

NBQ
NBQ

NBQ

" NBQ
. NBQ

NBQ.

NBQ

_NBQ-
NBQ "~

RPAN

NBQ

NBQ

.\RH&N

NBQ

NBQ

; oy % - Vo
e e e 5 ,,Mv B ot DRI RN SN e "7

5
01.01.61
15.01.59
04.09.62
01.02.66
U1.03.68
16.04.58
22.12.57
16.06.59
01.01.80

01.01.51

01.04.53

10.01.56
16.09.61
21.02.569
€1.10.61
15.10.64
01.12.65

18.02.68

i
06.10,6%

18.02.62

31.10.60
01.07.60
06.11.64
01.03.63
04.12.66

08.01.66

(921
™
-

01.01.82
01.01.84
30.10.69
30.10.89
01.08.60
16.11.79
16.07.86

01.07.73

1.1071

19.04.76

22.12.81

01.01.84

$200.85

06.06.92

27.10.62
27.12.52

27.10. 92

,ld ¢

271p.92

27.10.92

16.12.79
27.08.78
10.01.85
21.10.85
23.10.85

24.10.85

e

PECUN

.

~ 6y~ D
O O
© N D i

L)(O(D"‘

69
3
9
52
18.12.99
17.9.99
09.03.00
17.09.99
09.03.00
17.08.98
09.03.00
17.09.99
09.12.99
17.09.99
27.12.99
17.09.99
11.04.20
07.02.02
07.02.02
17.09.99
23.02.01
10.03.01
11.04.02
04.01.02
11.04.02
04.01.02
11.04.02
28107.02
11.04.02
04.01.02
11.04.02
04.01.02
11.04.02
04.01.02
11.04.02
27.07.02
11.04.02
17.07.02
11.04.02
04.01.02
11.04.02
01.01.02
11.04.02
04.01.02
11.04.02
16.10.02
14.64.02
01.61.02
11.04.02
27.11.02
11.04.02
17.10.02

8

Contd.
Confd.
Confd.
Confd.
Confd.
Confd.
Confd.
Contd.
Contd.
Confd.
Confd.
Contd.
Contd.
Contd.
Confd.
Confd.
Contd.
Confd.
Contd.

Confd.

Con

Confd.
Contd.
Confd.

Conid.

Cenid.

r

9
03-06-14
03-06-14

03--06--14

03-06—-14

3-06~14
03-06-14
03~06—14
03~-06--14
00—11-20
03-06—14
02460-21

00—11-20
00—11-220
091120
00—11~20
00—-11-20
00~11--20
00~11-20
00--11~20

00-11-20

td. 00--11-~20

00--11-20
00—11--20
00~11--20

00-11-20

'00-11-20

Contd. To page
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Contd. From page - 4

1 2
} 103 ,, B. Bora (ST) do
| 104 R.Ch. Dasgupta do
10% P Ray do
106 |, K. Alf do
1C7 ., S. Haquo do
108 ., S. islam do
109 ,, P.1. Rao {SC) “do
110 ,, H. Singh do
111 ,, D. Dutta . do
.
« 112, PKrBhattaRai  do
113 ,P.Ch.Neog (ST) - do
114 |, G.Hazarikg (OBd) . do
/115 . M.Kr. Sha (8T) o do
/116 . U. Deka- 3 do
, 117, DKr. :Gupta(OBd) do
118 ., R. Islam Salkia | . do
119 ,, A.Das (OBC) do
120 ., A Bora (OBC) . do
177 .. 8.Ch. Nath (0885 ,, do -
122, PMChets | do-
123, it staea CJ:O
124, P.K Gt {OBS) g
125 - Sars (DBC) qof
126 ,, N. N. Das (SC) do’
127 I Ern Drka . do
128 R, Salue Go
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RPAN 01.01.89

RFAN 01.04.60

NBQ

NBD
NBG

NBQ

23 03.63
2107.57
01.01.57
0109.62

170472

RPAN +24.10.60

RPAMN 01.03.60

NBQ

NBQ

21.03.77

01.02.68

RPAN 24.02.71

NBQ
NBQ

NBQ

30.06.77
01.10.7u

12.07.68

RPAN 05.02.73

RPAN 25.05.71

RPAN 21.01.69

X
RPAN 01.0266'

RPAN 01.02.73

RPAN 03.09.71

NBQ
NBQ
NEQ
NBQ

MNED

Saie]  r—— )
TR g Bioo o by SRR, g, T e .

' 01.03.70
03.12.72
3b.06 69
18.08.72

21.02.63

08.05.79
22.03.84
03.07.80
09.04.81
31.03.84
20.12.90
28.01.82
08.09.79
18.03.99
06.04.99
13.07.99
06.04.99
16C.03.99
18.03.99
31.03.99
31.03.99
07.04.99
nE
13.07.99
02.04.99
08.04.95
06.04.99
02.04.59
07.04.99

13.07.99

13.07.9¢

11.04.02
04.01.02
71 04.07
04.01.02
11.C4.02
G4.01.02
11.€4.02
G4.01.02
11.04.02
06.03.02
30.12.02
14.01.03
30.12.02
12.01.03
30.12.02
12.01.03
30.12.02
14.01.03
20.12.02
12.01.03
30.12.02
12.01.03
30.12.02
12.01.03
30.12.02
14.01.03
30.12.02
14.01.03
30.12.02
14.01.03
30.12.02
14.01.03
30.12.02
14.01.03
30.12.02
14.61.03
30.12.02

.12.01.03

20.12.02
12.01.03
30.12.092
14.01.03
30.12.02
15.02.03
30.12.02
14.01.03

Confd.
Confd.
Confd.
Confd.
Confd.
Contd.
Confd.
Confd.
Contd.
Confd.
Contd.
Confd.
Confd.
Conld.
Contd.
Confd.
Confd,
Conld.
Contd.
Confd.
Confd,
Contd.
Conid.
Confd.
Confd.

Confd.

N

9 10
001120
001120
00—-11--20
00—11--20
00-11--20
00~11--20
00--11--20
00-11~20
000301
00~03-01
00—03--01
00-03--01
00-03-01 4
00—03--01
00-03-01
00--03-01
00-03-01 -
00--03--01
00--03-01
000301
00--03--01
00-03--01
00--03-01
00--03--01
00-03--01

- 00--03--01
Contd. To page -6

= 5@(\ wifrs
s Raitway Manager (f
v 3'7," . T. ﬁ!ﬂ ’;Syunﬂl\"l




\

N

A
\

" page -G :
{ 2 3 4 5 A 7 8 9 10
: 03 12.02
128 ,, H. Thakuria (SC) do  NBQ 010360 1207069 15.02.03 Confd. 00-03--01
' 201202
120 .. S. Sonowal (ST) do  NBQ ::1274 020463 +4.01.03 Confd. 00-03--01
0.12.02
, o NS VI PRV
‘g 131, R, All go  NBQ 27.11.72 18.056) 1201.03 Confd. 00-03-01
- 30.12.02 "
132 ,, K. Chetle (3EC) ¢o NIIQ  01.01.67 20.05%9 12.01.03 Confd. 00-03--01
20.172.02
123 .. B. Chowdhuiy do  1BQ C3.01.73 .180545 12.51.03 Conid. 00-03-01
» : 30.12.02
124 ,, R. Roy (ST) ¢o  NBQ 180571 020493 1204102 C.nfd. 00-03-01
7/ f ‘ _ 20.12.02
135 ,, P. Sharma ~do-  NBQ 01.0373 07.04.99 14.01.03 Confd. 000301
L 30.12.02 . ‘
135 ,, T.Ch. Borhoi (OBC). do  NBQ 126.01.69 07.04.99 12.01.03 Confd. 00-03-01
. 30.12.02
ag . 137 . P. Bora (8T) - do NBQ 2807.7% 07.04.99 16.01.03 Contd. 00-03-01
A9 : , : 30.12.02
138, B. Pd"Rava (ST) do NBQ 291168 1803.99 12.01.03 Confd. 00-03-01
: 3.12.02 -7
129 , P. Kaltta ‘ do NBQ 010171 180393 120103 Confd. 00-03-01
: : : 20.12.02 _
140 , S. Deka : do NSQ 010169 180599 120103 Confd. 00-03--01
) 30.12.02
- 141 ,, F. Rahman do NBQ 01.03.70 18.05.99 12.01.03 Contd. 00--03--0%
/ 30.12.02
142 . B. Basumatary (ST) do  NBG G1.02.69° 210380 1:.C%.03 Confd. 00--03-01
' , 30.12.02 .
2 143, G. Gogoi (OBC) ~ do  NBQ 27.08.70 18.0599 12.01.03 Confd. 00--03-01
ﬁ’;, 30.12.02
' 144 ,, N. Sharma _ do RPAN 17.01.73 07.04.99 14.01.03 Confd. 00--03-01
- : 20.12.02
} 145 ,, P. Chakraborty 6o © RPAN 14.0570 18.03.99 14.01.03 Confd. 00-03-01
! . 30.12.02
s 146 ,, B. Hofal . . do NBQ 100474 1803.93 1201.03 Confd. 00--03—-01
‘ ._ y 47304202
147 P. Gogol (OBC) do = NBQ 15.04.73" 02.04.99 21.01.03 Confd. 00--03--01
, ; oo 301202 '
: “§E . M. darman do  RPAN 01.08.69 18.03.99" 29.03.03 Confd. 00--03-01
: 30.12.02
143 | 5. D2s (SC) do NBQ 120575 18.03.99 12.01.03 Confd. 00-03--01
!“-‘E o ' 30.12.02
it 150 A Kr Missong (ST)’ . do  RPAN 01.06.70 0204.99 14.01.03 Confd. 00-03—01
L 20.12.02
1B R, 63 (OB  do  RPAN 28.05.68 06.03.99 140103 Confd. 00--03--01
. ‘ © 042,02 ,
“22 F Kaciery (8T). do NBQ 01.01.68 18.05.99 26.1.03 Confd. 00-03--01
S 36.12.02
1£3 M Das (SC) . do NBQ ©1.0871 07.0499 29.03.03 Contd. 00--03-01
30.12.02
14 M. Rava (ST) do NBQ 280273 18.05699 29.04.03 Confd. 00--03-01
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q i 2 3 4 5 6 7 8 8 10
HE . 3C12 02
P 155 ,, 1. Salkia (GBC) do  NBQ 020571 0230349 12C103 Confd 00--03--01
o . 304202
156 ., M. Bora (OBC) do  NBQ 141267 18.0599 12.01.03 Confd. 00--03-01
o 301202
157 ,, T Chetla (OBC) do- NBQ 20.11.73 06.04.99 420103 Confd. 00-03-01
) 20.12.02
168 A Izlam da RPAN 01.11.73 180599 14 01.03 Confd. 00-03-01
. 3¢ 1202
109 |, AKr. Jha dc NBQ 310768 180399 120103 Confd. 00—03-01
_ _ 201202
160 ,, M.F. Saikia de  RPAN 27.03.74 02.04.93 140103 Confd. 00-03-01
. 30.12.02
161 ,, 8. Das (SC) de NBQ 01.03.72 17.0593 12.01.03 Confd. 00--03--01
- : 3¢.12.02
. 182, K. Handikua (OBC) do  NBQ 03.01.69 06.04.99 12.01.03 Confd. 00-03-01
Pl . ' 30.12.02
‘ 1;; /163 . J. Khan do NBQ 03.0268 18.03.99 12.01.03 Contd. 00-03--01
1y : - 30.12.02 '
¢' 184, B Gogoi : do NBQ 01.01.68 180599 2501.03 Confd. 00-03-01 -
) 30.12.02
185, A. Chakraborty do NBQ 01.01.67 080589 12.01.03 Contd. 00~-03-01
'. . 30.12.02
166, R. Bora (ST) do NBQ 28.02.73 07.0469 12.01.03 Confd. 00-03—-01
30.12.02
187 ,, L. Das (SC) do NBQ 01.01.68 06.04.89 12.01.03 Confd. 00-03-01
; - ‘ . 30.12.02 o
1168 ,, P.Kima (OBE) ' do '4\:50 01.05.70 '18.05.99 12.01.03 Confd 00-03-01
: 30.12.02
169 BPd Bora(ST} ° do  NBQ 300164 18.0599 1201.03 Contd. 00-03--01
: - 30.12.02
175 ,, P. Gohain (OBC) do NBQ. 31.1268 07.04.99 17.0203 Contd. 00-03--01
: : . ‘ c 30.12.02 :
171, P.Kr.Bora{OBC) * do  RPAN 31.1272 250399 14.01.03 Confd. 00--03--01
' : 30.12.02 :
i72 ° Masumatary (ST) do - NBQ 31.01.68 180399 150203 Contd. 00-03--01
i Loe el 221202 ‘ :
s, 0 & 2IGRT) do  NBQ 01467 15.03.99 ,'%.0403 Contd. 00-03-01
- 5,1%.12.02
174, BOR SR8 . ds  NBQ 010967 18.03.09 15.02.03 Contd. 00--03~0"
Cot 30.12.02
Cob 4TE TR Ruvag ) do  NRQ 234271 2406399 15.02.03 Confd. 00-03-01 -
, o 30.12.02
17E B4 B0 ;o do  RPAN 01.03.69 18.03.99 19.02.03 Confd. 00~03~01
- 30.12.02
177 .7 DasftL . ds  NBQ  12.0374 18.03.99 22.04.03 Confd. 00-03-01
. 30.12.02
P I S TS R do  RPAY 01.01.70 18.03.9¢ 27.04.03 Confd. 00--03-01
‘ 30.12.02
1F0 L Tatene . d4g  NBQ 010369 18.03.99 2204.03 Confd 00--03-01
30.04.03 .
] 0, D Ve ce  RPAN 26047% 210399 27.04.03 Confd. 00-03--01
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' contd. From page - 7 Page - 0
1 2 3 4 5 5 7 8 9 10
: 01202
181 ,, M. Bora . do MO 010373 200003 o8 (4 03 Conld. 00—-03-01
' . 20 12 02
182 ,, H. Chowdhury do Reat: 010475 210363 27 04 03 Confd. 00--03-01
. 30.12 02
183 ,, P. r. Medhl (QBC) do RPA 11.09.64 0803969 27.04 .03 Confd. 00-03-01
- 30D.12.02
184 ., D Barman do NOQ 010373 21.06399 22.04 03 Confd. C0-03--01
‘ 2%.12.02 ,
185 ,, P. Basumatafy (€3] do NBQ  01.61.67 240309 22.04.03 Confd. 00~03-01
. : 20.12.02 )
166 ,, Sanjay Das do - NBQ 01.11.72 2503.69 22.04.03 Confd. 00--03-01
' O 30.12.02
187 ,, MK Das do. ~RPAN 120156 11.11.82 24.02.03 Contd. 00-03-01
30.12.02
188 ,, A.Ch. Phukan do RPAN 03.10.64 22.06.84 19.02.03 Confd. 00—03-01
f i 20.1.0.02 :
189 ,, B. Sahu . : do ° RPAN 30.12.57 15.02.80 99 0<.03 Confd. J0--03-01
: . 20.12.02
180 ,, P.Kr=Das (SC) do NBQ 01.10.55 18.03.89 412.01.03 Conftd. 00-02—01
-~
TR F
For Oivi. Rly. Manager{P)
N F.Rly. Panglya.
oy oL . ) ” Mo e

NO. Ef25L/Seniority/Mech/RN/101 Dated 21-38-03.

Copy ‘orwardad (o7 intormation & necessary action toi-

< DMIRNY NBQ, RPAMN. 2. ADME/D/RPAN, 3“SE/LOCOIN'BQ., RPAN, 4. Staff concerned.
6. Convenci/NFRMU/RNY, 6. DFJi.S(?CYINFREUIRNY, 7.DN].Secy//\lSCTREA/APDJ»
g. Div . Secy/NFROBCAAPDJ.

!
NB: Ay representation in respect of tha above sqnioyigy»f‘.st should be s office .

s in 1 {one) month from the date of pubiicaﬁon ot this iist, after which no repre senfation

Jlil be entertained and it will be treated asfinal. .
, : “ Of;
- ’ M SRR L. \ ’

For Civl Riy. Manage!(P)
N LF.Riy. Ranglya.
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NOTIFICATION Office of the
| NO.E/210/RN/Pass Dr./1 Divl Rly.Manager(P)
| if"' ' NFRly; Rangiya.
L Dated  19-09-2003.
4
£ ” Itis dccxdcd to hold a Selection for the post Pagsanger Driver in scale
Rs.5500-9000/- for:{illing-up 62 vacancics. The sclection will be held with'in a short
notice. As such the staff enlisted in ANNEXURE -1 should be informed to keep themsclves
in readiness to appear in the said test. The sclection will consist of written test only and no
Vwa-vocc will be h»ld ’
. : °
Syllabus of lhc selcction is at ANNEXURE-IL
| The sdccuom vull be held as per 3x formula and in order of seniority of Sr.Goods Driver in
| k\ \scalc Rs _359910_00/- and Goods Driver in scale Rs. 5000-8000/-.  —
o
e / Brcak~up oi vavancy - UR=51, 8C= 07, ST= 04,
S ‘The staff wnccmcd, enlisted in the ANNEXURE-]L, who are un-willing to appear in the
selection t::sx should submit their un-willingness in written to this office 7 (acvcn) days.
{

C@%@W '\0\'\‘* .

“For Divl.Rly. Manager(P)
N.F.Rly; Rangiya. .

C‘upy fc,ma:dcd for mfonmhon and ncccs‘;ary actxon to :-

DA= Two (Annex-1& I |

-1 DML /"{NY Pica.sc arrange Prc-promotxonal training for SC & ST candidates and

advice their office. 62 senior most cmployees as per the communal br cak- .
up may be sent for promotional course.

2. DME/NBQ.3.-ADME/RPAN.4. ADME/D/RPAN.
5, SSrJLocoNBQ RPAN.They are adviced to inform the staff concerned regarding ts

. test and if any body ‘submits his un-willingness in written
b should be scnt this office in a bunch.

20

For Divl.Rly. Manager(P)
~ NuRly; Rangiya -

W‘“ﬂiiﬂ ey e

}S’zg,c\'ﬁ | -
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i ANNEXURE-I
3 ; PRt

éil VV' . Tt

f if " Syllabus for the selection of Pass.Driver. . : ‘ __ ;.

h 1. Simple English/Hindi for Literacy. B - :
ti5. General inclegancy and aptitude. _

= © 6. Knowledge of train working rules and signals.
W

% g 7. Knowledge of running staff duties and rest provisions. :
i ! | i . : i ‘.

I i T - ! "~ ‘

TR .,

2 ! '

¥ :

SIS ! __

N @ : ;

co i |

e . ! 1 . . .

j

@

‘|
{
i i

' : W
] R ;
, r . o .
b . - ‘ .,
b o : i ;
' Y P ;
i i ! . . P 5
! g i i N
d : . .
! o :
i i H
’ : | oo
.. .Y . ¥ a
H + i H |
. 't : :
Sy :
b ‘ I : ,
: ) ! ‘ : .
: R ! : .
v wo N : .
Pon oo« , ; :
' o ; ‘,4‘
; ) i i
: . ~
H 3
: P
‘ !
: i
! H
' El
d
. i
i
I ’ ]
i [ . I
t . A : : ‘
b ; LR
b | \ ; s
. N S
; fi : . .
] " !
: < ;
| ! i .
! H .
y v
. ; . .
3 En .
] ; i '
B it |
1 il ' ! ”
I fi o
! ;
i 4 ol i .
)i ' ll . )
B { i
i e
i [
P o \
i g ; ’
e e B . |
HA i
o i P i .
: ' ot kN "
i : f . -
- : ‘ T ,
. i ! o ,
i i i . 7
[ .
! C i i . .
i I’ -
i 1 .
] ¢ . :
+ ! ‘, . ‘
s el ; .
; P S S :
: SUU T | AU S




i

{

.

" The General Managers (P)..

~BE T Aaw -3

1

I\
, . RB/Estt. No....
[A/BHARAT SARKAR -

AYYRAIL MANTRALAYA
AY BOARD) |

GOVERNMENT OF
. MINISTRY ‘OF RAIL
. (RAL

.. B ‘ .
No:E(NG)I/2003/PM1/35 New Delhi, Dt: 04/12/2003

All Indian Railways and PUs, -
(As per standard list) '

* Sub: Timely filling up of non gazetted proniqtional posts- maintenance of
. Calendar for selections/suitability/trade tests. ' S

- In tezms of instructions cortained in this Ministry’s letter No:E(NG)I-87/PM1/4 -
dt: 18708.1987 and lerter No:E(NG)I-87/PM1/14 dt: 22.07.1988 zonal. railways are
required to draw up a calendar for conducting selections for various grades to help them
plan various attivities connected with selections and to ensure better compliance of

Board's orders regarding holding of selections at regular intervals. These instructions.
_ were reiterated vide this Ministry’s letter No:E(NG)I/96/CR/8 dt:9.01.1997. . '

CRS/South Central Circle on the Rear end collision between 7064 Up Express and Paili
Box N goods train at Ghatnandur station of Secunderabad Division of South Central

2 In para 9.7 of Chief- Commissioner of Rzilway Saf‘ety"s Note on final report of

A

209,202

- Railway on 03.01.2003 it has been recommended that Railways inay be asked to maintain - -

a_time table for filling up of the vacancies in the posts of Pointsman, Cabinirar,
Livermen,-Yard Porter etc., and also to adhere to it so that safety category posts arc filen
up in time. U . : DA - o

3. The Board accordingly reiterate that the extant instructions regarding drawing :'p

P et o
_.»,ﬁ ‘
3,
(LS i
- .

ey

. by i
p g o 4
iy

of a calendar for holding selection/suitability/trade tests should be followed scrupuloisiy

and strictly adhered to so that the vacancies in the promotional grades are timely filled g

in regular manner. In.case of vacancies to be filled by direct recruitment through RRGs.-
the instructions contained in the Board’s letter No.E(NG)I-2003/RR . 5/3 daitd
23-09-2003 are reiterated for complarice. ‘ S

lease acknowledge rccéipt.,

(Mamta Kandval}

P

3
3
&
pog
£
—
au-bnm-«a

. _ Dy. Director, Estt. ()
t o ‘ Railway Bonid

IR el N i, S |




I:J, )1\4 L 1’:.‘\ R:th W ‘\v‘ 3 .

'I
, g
I u...!l'b"(n.»* lf ’\N% Cu- R (N
CLJ AQ:}.FV

c:n/m.c,'-cm (.ow)/mc, :.GM/MLG
‘xiﬂnl PHODS? "DRMS,” Z5RM3y St pO/Dpus, Djlu
CNV/NBwS, DBi3 i‘"Wz‘O/‘I“Bus,z‘ Bis, - S0 /NJP' -
Ll YSr 5 PME (Q)S,MALWa unnﬁammr,
iArea*Managcrs,~ AEO, bHY"
i Ma. :*qn

APOS."Of po o ' A
»--~merU'-,‘ AI.;CI‘RDA' NE"’(OB\,EQB, &

A .

. Subr‘szely“fllling up ”qf nan 2
postss - Mainm,nanoa of Calcnder,;f

--~1A“copy 'of Rau;lway Board‘s 1cttcr Noa
3*[&133 “Ng, i 209dated - 4-12-2693 “en tho,

'for- infomatipn'-.and r)uccsﬁ,ry action pleaSm ay BC
-9 -1-97 and 23—

‘hs refu:roa to in their prc.:cne lot.tor LWeKa circulatpél .
< = E/258/0 Pty Xi(C, i

J(C) d.;tod 23-119438' e

/ /; r/é _‘-ﬂ"' o
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STLELAL MAMACER (P, ' q(b
CALTCRON @ GUWAHATI - 1.

. P o
card s 2‘ O - 5-2@ 3.

i ' - Te : : : .
- IEMMLG, G/CON/ELG, AGYLLL, ’
. All PHCDs, CRids, ADIS, 3r, JEC/Lswsy, DG,
CiM/NBGS, DEIS, WASAISIS, DES,
«All Arsa Manawcers, Sr. JMS (D)s, Akxs, "
_ " DEN/RBRT, All Nen-—divisionaliscd toike,
. Dy, CZ/Br.Line/ LG, Sy, CHTE - (TC) G,
. . Dy, C3TE () /G, By Cil /Cash & Py /LG,
-+ All SPUs & Ares ef Pu Yoanch. /TG, , -
- Phe GS/NERTU, NFRNMU, AISCTREA & .1t LATEAMLG,

N Syue:. Preccdure Ler hi 3inz sclectiens 'f'or-
. 7 premation te poi o :1gssificd as _ _
S . . l'sclectien', . ' o R
1 ) - ,

' C . 1A copy ef Railyay Beard's ictter Neo E (¥G) '1/2066/
© pM1/41; dated 7-8-2063 (R3E e, 1.7 2903) en tho.aseve ... -
: mentienod sukject is. ferwarded for infermatien .and necessary
actiens Begrd's carlicr lotter dnled £-3-2062 as referrcd

: . te in thedr present letter was circulated under GM AP¥/MLG's
y . Ne, BPS - 438-E/254/p Pt, XIII (C) datcd 22-3-2682. In this -
‘ © ! “cennoctien a CePy oi advanca cerrcctien S1ip Ne. 159 ef IREM
Vel, - 1, 1989 iS ‘alSe: apclescd {erewith fer igzgumatien.
¢ ’ -,g': ’ ’y '> .
i ( A. K,- R.y') .
CPG/MRP - -

' Copy of Railway Beard's lotter Ne. B (NG) 1/z0v0/pHY 41"
CoTo 0 datad 7-3-2e903 ) . LU S

Q)ﬂ« R | ~ Sub: Procedura for holding selections for prometion to pésr.s ‘
o Pod  classified as ‘Selection’. e T
g q)ﬂ : in terms of extant procedure, selection posts are filed by a positive act of sefection

’i\/’// . consisting of a written test and/or viva voce; viva voce being 2 must in every case.

o 3 . ‘ L '
bgj J 11 incases where writlen testis held as part of the selection for promotion {0 the highest
Q gracde selection post in a category, the same includes objective type questions.for about 50%
(in the range of 45% to 55%) of the total marks for the written test. The objective type
questions limited to about 25%( in the range of 20% to 30%) of the total marks for the writen -
examination, if any, held as part of the selection fur gromotion to selection posts in the lower
gradss; have also been introduced vide ACS No.120 izsued under this Ministry’s lefter of even -
aumber dated 8.3.2002 with the stipulation that in order to ofiset the impact of random
answesing, there will be negative marking for vrong answers to objective type questions.

2. The siaff side in the fora of Departmenia! Council under the JCM Scheme and the
PNM have demanded that: ' :

jw order to reduce subject +ity. to the maximum extent possible in the departmental -
lections, viva voce shou.d be eliminatid on the analegy of viva voce having been
gliminated in the reeruitments from open market thre.gh Railway Recruitment -

His condert of negative marking should he done away'wim.'

ERTRE .

\
\ %, § .
[} 2 ) . o ) o - ' .
. i g, f?’g%;iféuém ts deliarulizng with the stait side, tinlstry of Raiways have considered the
{ SR DA L\ : iy y
e i TR %ta@fw‘.,‘é and hiyve setidad us8 under-

s , i) There wil te no viva voce in dhe doparimental selections except in i case of
S5, selecion, if any, for dromolion to the posts in the categaries of Law Assistants,
=, - Physiotherapists, Telplione Operators and Teachers. For these categories, viva
N ’ * © vocg is in vogue ir the recruitment through Railway Recruitmient Boards (RRBs);
e ‘ : ' ...Contd....20
| L —
l ut : ey,
Diyo ‘ ~
P

g, i 11 14 @

for CENGIEAL ITATANR_(P)/MLG, L N



9.

if) ‘While the objective type questions in the written test held.as part of selection for
promoation to all selection posts will be retained, the concept of negative marking .
for wrong answers to the objective type questions as introduced v1de ACS No.130
ibid stands withdrawn. : .

3.1 , Asacorollary to ehmmanon of viva voce in the departmental selectlons the following
dec:szons have also been taken . .

i) Wntten test mevanany form part of all selections held for promoUon to posts
classified as ‘selection’ including the posts for which present!y onty viva voce forms -
part of the selechon . _ .

ii) 15 marks hitherto a!btted fo viva voce in the selection, which consisted of both -
witten test and viva. voce test, will now be added to written test. Accordingly, th >
‘total marks allotted - to varitten test for assessing professional ability of the -
R candidates shall be 50 (both in cases where presently written and viva voce or only:
viva voce form part of the selection) except in the case of selection to posts in the
categories . of Teachers, Law Assistants, Physiotherapists and - Telephone
" Operators for which the existing distribution of marks, namely, 35 for written test
‘and 15 for viva voce will contmue tobei in force. -

- 4‘. it has also been decided that the procedure as revnsed above wﬂl be apphcable to
selections notified on or after the date of issue of this letter.

41, All the remaining procedure prescnbed for holding selecttons including constitution of
Selection Boards will remain unaitered | . -

5. Accordin giy the lndtan Railway Estabhshment Manual Vclumei 1989, is amended as
per ACS No. __I5Q enclosed.

vPlease acknowledge feeeipt B _

. —
o S |  (J.5.GUSAIN)
Enck ACSN6.150. . . | ' ' Jomt Director, Establishment (N)

Railway Board '

g




- INDIAN. RAILWAY ESTARLI 'L ENT MANUAL
VOL. {1688 E7155)

Advance Correction ip Ko, |50

_‘,Chap'ter ll, Section ‘B’ - Rules governing th.2 promotion of Group ‘C’ staff.

7/

in the eiisting para 215:
)

i)

For the existing sub-para (a) substitute the following:-

"Selection post shall be filled by a positive acf of seléctjon made by Selection
Boards, from amongst the staff eligivle for selection. The pasitive act of

- selection shall consist of only written test to assess the professional ability of

the-candidates, for which reasonable advance notice should be sent, except in
the case of selection for promotion to posts in the categories of Teachers, Law
Assistants, Physiotherapists and Telephone Operators, where the positive act
of selection shali consist of both writter tost and viva-voce test. Thesstaff in the
immediate lower grade with a minimum of two years service in that grade only
will be eligible for promiotion, unless a longer length of service in the lower
grade has been sfipulated as a condition of eligibility for promotion in a -
particular category. The service for this purpose includes service, if any,
rendered on ad hoc basis followed by regular service without-break. The
condition of two years service should ‘stand fulfilled at the time of actual
promotion and not r necessarily at'the stage of 'consideratjon. If by virtue of the

~ above rule, a junior is eligible for promotion, his senior also will be eligible for

such promotion, even though he might not have put in a total service of two
years, or more, (if stipulated in particular category in the lower grade)’

in sub paras (c) and (d) the words and figures “para. 216° should be corected
to read as “para 216"

Dé!ete sub-para (ée) as separated from the original sub-para (e) vide ACS
No.82 issued under the Ministry's letter  No.E(NG)-99/PM1/15 dated
26.7.1999:

In the existi:{g para 219:

)

ii}

In the existing sub-para (b) as modified vide ACS No.40 issued under the
Ministry’s letter No.E(NG)I-95/PM1/14 dated 3.3.1998, defete the words “if
such a testis” appearing in the-first sentence of the sub-para.

For the exisﬁng sub-para (c) as modified vide ACS No.130 issued under the

Ministry’s: letter No.E(NG)I-2000/PM1/41 dated 8.3.2002, 'substitute the
foliowing: - , :

.ceontd. 2.



¢ if)

V) -

2.

“(c} (i) : In the written test held as part of the selection_for promotion to the
highest grade selection post in a category, objective type questions should be
Vet for about 50% (in the range of 45% to 55%) of the total marks for the
written test. In the written test held as part of the selection for promotion to _
- other lower grade selection posts, objective type questions should be set to the
extent of about 25% (in' the range of 20% to 30%) of the total marks for the
writtentest,. - . _ L ' .

(i) The  provisions at ki) above will be apbﬁcable to selections in all’
depamnents'expeptAccounts Departmenf. - o

For the existing Note (i'ii) below sub-para (g) as modified vide‘ACS No.66
issued under the Ministry’s letter No.E(NG)I-98/PM1/11 dated 16.11.1998,
substitute the following:- _ o B

‘v*Candidates must obtain a minimum of 60% marks in prdfessiénal ability and
*,60% marks of the aggregate for being placed on the panel. In a few cases

. Where both written and oral tests are held for adjudging the professional ability,
the written test should not be of less thar 35 marks and the candidates must
secure 60% marks in written test for the purpose of being called in viva-voce .
test. ' Provided that 6% of the total of the marks prescribed for written
examination and for seniority will also be the basis for calling candidates for
viva-voce test instead of 60% of the marks for the written examination only;
marks for seniority being awarded on notional basis. However, it should be

 specifically made clear to them that they are being called for interview based
on the marks for seniority awarded on notional basis and that empanelment wil}
be subiact to their securing 60% marks in the professional ability (written test
and viva voce test) and 60% in the aggregate.” I

For the existing entries against item (1) of the table at the end of clause (i) of
sub-para (j ) as modified vide ACS No.66 issued under the Ministry's letter -
No E(NG)/I-98/PM1/11 dated 16.11.1998, substitute the following under the
columns  “Factors/Headings, Maximum Marks - and Qualifying ~ Merks
- respectively” : S : . ‘ ,

L4

(1) Professional abilty 50 30
For the existing sub—cfausé (if) of sub-para {j ), substitute the foilom&ng:

“In a few cases where both written test and viva-voce test .are held to assess
the professional ability of the candidates, all those who secure not less than
60% marks in the written test should be called for viva-voce test.” '

(Autnorlty: Ministry of Raitways’ letter No. E(NG)-2000/PM1/41
‘dt _(07.08.03) |

exxwy *
I3
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Divl. Rly.Mmmgur{P) |
' N.F.Railway Rangiya
Mi’,z’*AORANDUM. Duwd.QI.(H.QOM '
. AS 4 sesull of seletiog for promotion 1o (he Post of pussenger dever
in scale Ry, -500-9000/- the following 53 (Fifty thrue) Goody Driver ig scalo
Rs. SOOO-ROQO/- have heen ¢mpanelled tor promation to the post of
Pussenger Driver in seule 35009000/ und (heiy nemes huve boen pluced uy
under und their pluco of Posung will bo issued separutoly, :
: !
SL.No. jamol& Besignation Castos |
| : i Mansuk Eamu. Ditver ‘
o vt Goods/NBQ), ¢
N ' ‘ Blioy Dey Sarkar,Driver
g o GoodwNBQ UR
. . Nityananda Pau Driver
. UR
y - GooawNBQ
H.KRa)bhansi, Driver ° j
ale Goods/NBQ uR
5 ~Gunindra Das, Driver UR ‘
v GoodwNBQ T '
i Raghav Gin, Drvar " }
v Coods/Ritab \yp,s| - UR . ;
7 ' Madhusudhan Pay, o UR ’
Oriver Goods/NGQZE |, ;
- !
; Prabhat Kr. Chakraborty, f
| 1 Divor Gosdunin UR '
i g . _.| Sambhu Debnath, Driver UR
NS GoodsNBQ ' . | ;
{ 10 | Swapn Kr. Guha, Drver UR ' f
' , v GoodwNBQ : < :
WM | Tapendra Nath Kallta, UR ' : -
Fo Driver Goods/NBQ -
12 | PSR Nu Dy UR
2 Goods/RPAN ‘
13: 0] Jay Ram Das, Oriver
19V Goode/NBQ UR
. Suren Bania, Drver
L CocsuRpan SC
e Byjon Dutta, Driver
19 GOOdwRPAN - UR
't BimalKr. Shamna Orver
18y Goods/NBQ UR -
Bhupen Daimary, Driver ‘
7 GOOdS/RPAN T
Comd. a1 page-2 ;
s>, “
P




. -

Gouds/RPAN

P
- ¥
(d)
) 18 Paiosh Ch Ous. Diive
~ GovdutBQ Uit
! Binccananca (
19 \ Chowaiiuiy, Driver UR
N Goode/NBQ \
| = \ 1d Saitur Rahman, UR \
*\ | [ Diver Gocd/HEQ N
Sip Sing.: Marak, Oriver
21 } QocdaNBA \ &7 }
Chayan Chaksaborty,
( ZZ\/\ . Drrver Goods/NBQ \ UR J
1 Parameswar Rava,
( » \ Dirvot Goodt/RPAN \ ST _}
© P.K.Bhattaral, Daver
B
Gautam Hazarka, Driver
\ 2 \ | GoodwRPAN \ UR \
i Manoj Ks.Snha, Driver
rza \ T Goods/NBQ ‘ 8T J
Utpal Deka, Dnver UR
Goods/NBQ
Despak Kr. Gupta, Drrver
\v 2 7\ Goode/NBEQ \ UR J
,,\ thamSakua Driver - UR
GCocda/RPAN
Apurba Das, Dnver \
Goods/RPAN
| suthan Ch. Nath, Driver
\ > Goods/RPAN - \ UR J
. Bijoyananda Chela,
T 2 Driver Goode/RPAN UR
b .
I an M--aen Boruah, Drved \
| GoodsS/RPAN | UR
| T Rintu Borah, Drver AN
1{ 34/"5 { ;. Goods/RRAMH L 0. A\ QR e
! .. étWU. 4 suxin-Thakuna, :
E o Orver GoodaMNBQ $C Ji
| Sarbajit Sonowal, Drver
\~ A  Goods/RPAN sr‘ i
Cag " Kajib Ali, Driver” U
377 GoossmBQ R
Bigwajit Chowdnary, _
Y 3‘8.* Drivet Gooda/NBQ Y.UR
| g P A , §
o Rajani Roy, Drrvor ‘
| %] | coccumsa | ST
Kr P Prabhat Bora, Drivet l ST

1 Bshnu Prasad Rabha, .
ay |

1

. Driver Goods/NEQ

Contd. at page-3
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. §

- egin e *.
R . o S L

g}

A
N\

)
B R e o —
.,¢ GuadNgQ UR
~F 2ur Ruhmun Orrver
4‘3 ) ol (RN ' 1
& Gooda/NEQ - HR
44 v, | Yoy %.sumawy Orreer ST
. 0ode/NEQ
43 Havajyoli Sharma Drives UR
L___’ Gocda/RPAN
, Clrendra Haloi, Driver
49 g ; UR
] GondsJNBO
47 A.K Misssong, Dirver 6T
: L OooduRPAN
43 Rupjyou Balkia Lrivor UR
. - GoodwRPAN
L " Mukul Rava, , Dnver
49 Goods/RPAN ST
' “Amind lelam, . Driver
m t s U
; —___COodw/RPAN \i_\;
Shusanta Das,, Oriver
5“’ ¥ Goods/MNEQ S
% Jamaluddin Khan,
2%
S2w| s Gooda/NBQ UR
4 | Prusanta K;, Bora, Driver
| % Goods/RPAN UR

No.E21WRN/Pass, Dy1.

4
10 i

¥

~

DME/NBQ at RNY.
ADME/RPAN.,
DPORNY.,
SREJ.,.ocoNBQ & RPAN,
0S8 er DhLJR.NY(AI“ iike.)

O\MAWN*"

Sr. DME & DME/ ’RWQMZP

.

Dated. 21.04.2004,

(A.NARAYANAN)
Divisional Pemsonne! Officer
N.E R.a.dway Rangzya

for DWC)" m ])} W/

N.F.Rly. R&ng.:}'ﬂ
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Annexure-6
To
DRM(P) NF Rly.

Through proper channel.

Sub 3= Prayer for cancellation the selection of Passernger
Driver in Scale of K. 5500/- 9000/ =.
Regpected Sir, ‘ p
With due respect I beg to state the.

following few lines, for your consideration please.

It is observed that, the said selection,

not conducting as per proper manner, that is-

a) Selection was not held in timely.
b) 50% objective type question not given.
¢) Violating the 3X formula.
In the abo&e qircumstances,.I_like to

pray you, please cancell the above selection ard protects the

future prospects and social status. Thanking you S ir.

Dated- 24.4-04 Yours faithfully

sd/-

(V.Pantay a)
Driver good s/NBQ.



NERAILWAY.

OFFICE ORDER
On being found suitable in the

selection for the
provisionally in scaje Rs.5500-9000/~, the following goods driver in scaje Rs

promotcd and posted as Passenger driver in Scale
Rs.5500-9000/- &t the station ag mentioned against each,

Office of the
Divl. Riy. Manager(P)
N.F. Railway Rangiya
l_)mcd.lg 03.2004
post of passenger driver
.3300-

subject to passing their

prescribed Passenger Driver Promotionaj course. Their promotion will effect from -
the date of holding higher Fesponsibility after prescribed t-~ining.

Pt c B | i
1oy BijoyDeySarkar,Driver,-_i UR ]

! No. | Names Designation ! Castes |
f 0. ’ 7 S i
1 Mansuy Balmiki, Driver | sc !

f_ Cods/NBQ,

Promoted as l
BQ

Goods/N

g
c
]

8 | Prabhat Kr, Chakraborty,

]
Posted at

Pass Drivar in scaim Rs | SSE/ ocoi

£200-9000). | !

| -do- | SSE/locoiNBa
t ' Gonds/NBQ , o | }
i 3 i Nityananda Paul Driver .| UR | -do- { SSE/lccolNBq ;
- |.___GoodenNBQ SR P R
1 H.K Rajhansi, Driver | R -do- f” SSE/Loco/NBq )
L Goods/NBG , ,’ L ‘

1 5 ' Gumindra Das Drar our -do- r SSE/LocoNBEQ ;
R __Goods/ngq ’ A _ ! N
’!,_6 M,r Ragha. Gini, Driver UR | -do- 1 SEELoco/NBQ ’
[ .,f Go:oc_:i;JNBQ_;__ - i m_*~V _ Mu__.-___'_*‘__w NNNNN !
;‘r 7 | Madhusudhan Paul, Drive R : ' SS

{ -Co- E/Loco/NEQ
BQ .
W~ ‘ SSEf ocomn®qy i

SR s e F R
t

PR < byt ety
[ ST ».a-;ifaﬁ ?p;"‘!‘ -

.L Driver Goods/NEQ UR
i 9 Sambhu Debnath, Driver UR -do- SSE/Loco/NEG
; < ~ Geods/NBQ , , ,
| 10| Swepan Kr. Gaha, Drver R -do- SSE/Loco/NBR
e GocdsiNBQ  © . _
T - G- ‘ﬁméa“
|41 1 TapendraNath Kalita, | Um do SSELoco
) i Uriver Goods/NBQ |
f 12 i Kripesh Rn. Naug, Driver UR ! -do- “‘-J' SSENL oco/RPAN
b Geods/RPAN B L
! 1,; [ JayRam Das, Driver’ SSEMLoco/NEQ
o Goodsmba ]
14| Suron Bama, Drivar i SSELecolRFAA |
P . __Boods/RPAN P , | |
| as &'jon Dutta, Driver ! UR -do- SSE/Loco/RPAN |
L __Goods/RPAN " B |
s | Bimakr Shama, Driver R do SSENLoco/NER |
i GoodSNEG | _ ‘ |
‘47 | Shupen Daimary, Oriver | ST -do- SSEﬂ.oco/RPﬁs_l\iJ
o1 _Gcods/RPAN I,

X -
, ; : 1 )
A
2



= {V
[ 18 | Patesh Ch, Das, Onver | UR : -do- SSEMLoco/NBQ |
! f Goods/NEBQ I o i
| 1o | Binodananda Chowdhary, - ur | -do- SSE/MLoco/NEQ !
I Driver Goods/NBQ ! e ‘
! 20 | Md.Saitur Rahman, Driver ! ur | -do- - SSE/M aco/NBQ
L Goods/NBQ ! ; -
i 21 Sip Singh Marak: Driver , ST !— -do- SSE/Loca/NBQ
: Goods/NBQ ] ! : . .
25 | Chayan Chakraborty, Driver | uR | -do- ; SSE/Loco/NBQ
P GOOdS/NBQ i i i :
! 53 | Pardmeswar Rava, Driver 1 ST | T do- | SSEjic oro/RPAN K
” Goods/RPAN ! !
| o4 P.K.Bhattarai, Driver | UR -do- SSE/LOCO/NBQ
| < __Goods/NBQ A , L
3 25 Gautam Hazarika, Onver . UR -do- S8 Emﬁ N
o & GoodsIRPAN ' : | .
i el Marg Kr.Sha, o]mer ! st | -do- SSE/Loco/NBQ |
T 00ds/NBQ T .-
2127 Utpal Deka, _Driver UR -do- SSE/L.oco/NBQ
- Goods/NEQ 7
1 25 | Deepak Kr. Gupta, Driver | UR -do-- - SSE/Loca/NBQ
f Goods/NBQ ! ' A
f 29 | ;RlIslam Saikia, Driver UR { -do- SSENocalRPAN
' ; 7 GoodisPAN i — ]
{ 30 | * Apurba Das, Driver ; UR : -do- : SSEN aco/RPAN
___ Goods/RPAN ! !
: 31 Subhan Ch. Nath, Driver ; UR ! -do- SSE/LOC@/RPAN
o GOOds/RPAN 9 7
'} 3o | Biloyananda Chetia, Driver UR | -Ao- SSE/Mcco/RPAN
i G6ods/RPAN - _
- 23 | Nripen Boruah, Driver UR -do- SSE/NLcno/RPAN
" Goods/RPAN |
b .
K a4 | Rintu Borah, Drivar UR i -do- BSE/ ocoNBQ
e Gocds/NBQ ; '
s - Hareswar Thakuria, Driver sc -do- SSE/LocalNBQ.
i Goods/NBQ : | i
| 28 é:afbacj;:t Sonov;al Driver ST do- | SSE!Loco!RPAN I
‘l . 0ods/RPAN i . )
g { 57 Rzfib All, Driver 'R -do- SSE/LocoiNBQ |
N . 5_ " GOMS’NBQ ! ‘
i 33 | Bioweajit Chowdhary, Driver UR do- SSE/LocoiNBQ |
! ‘ Goods/NBQ | ‘ ,
71 a9 ‘ Rajani Roy, Driver ST -do- SEEMLoco/NBQ
o .. _ Goods/NBQ {0 i N ,
40 Prabhat Bora, Driver | Sf ; . do- | SSEfLoco/RPAN
Goods/RPAN ‘ i
44 Bishnu Prasad Rabha, ST | -do- SSE/Loco/NBQ |
: Driver Geods/NBQ !
5 :
3
:“?&h«%‘vﬂ‘be mmﬂ T uam«zc;'mﬁu R R T T S ST

. 1 i
b Yy
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i
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i e PP SR NPT ST TR _ -~ L - A e -
‘ R Lg A
- s .1 . ”7_::{‘ :} R —
| oA -
4 \';./v . ; g’
[“ Ff’.{/*l.v7
& ( Farash Ch. Kalita, Driver ; UR . -Jo- ' S3E/LxeNES \
. i Goods/NEQ { 1 L
43 . Faizur RahranDriver UR -do- } SSENocc!NBQ !
I Gocds/NBG i ! o ' - _-_f
44 | Bijoy Basumatary,Oriver | ST ! -do- SSE/LocalNBQ |
o Goods/INBQ | o I
' 45 | Nevajyoti Sharma Driver | UR | -do- SSEMLeCO/RPAN
T Goods/RPAN ? | )
ap 1 Birendra Haloi, Driver | o -do- S3E/Laco/NBQ
i Goods/INBQ | = | , ,::.'
| 47 ' A Misssong, Driver | or | -do- SSE/Laco/RPAN
| | Gocds/RPAN ' X
‘3 | Rupiyot Saikis Driver Ur | -do- SSE/Loco/RPAN
' Goods/RPAN ' 1
D : ¥ ukul Rava, , Drivar ST : -do- SEE/LoCaRPAN
| Co ‘r«j | ... Goods/RPAN | I |
W I "‘ Aminut siam, , Driver 11" 7 T ig: SSE/LocolRPAN
o )« ! Shusarea Das, Driver - sc -do- SSE/Loco/NBQ
’ 1% 17 Goods/NEQ | :
| | 52 | Jamaluddin Khan, , Driver UR i -do- SSE/LocasNEQ
' Goods/NBQ i
| g 53 | Prasanta Kr. Borah, Driver UR 1 -do- SSE/Loco/RPAN |
* { .Goods/RPAN { |
. . They may opt. fixational benefit from the rext date of annual increment of ?
o subriantive grade and if , so such option should submit within uue month from the date i
T af ""nmm" the higher rcsponsabxhr) and no option will be entertained after 1 ( One ) - |
- «7ix has the approval of competznt authority. ¢ / i
T S A T ! fof DRM(PYRNY. |
T I Poed b Y ~ _ : ? :N,F. Raitway Roangivi \ ‘ ;
L W P, D 1, | - v Dateddg 052004, ™ i
S ey fereaedog fménﬁ‘mntaﬂnandm: sary ctionio -, : ' ; -
SR RN ¥ .r'~ ML & ADMIARNY b
T S oy o B" Lo - ) :
Sy DN AMMTRAAN, . : | ;
R sl DIGWS: ;3%:&*:7 j
) SO Ty '
ORI ‘.’,"."‘! LAPDT : ‘
s ”””")J(Bulsectzwl 4 !
; ey TUeen TRPAY & NEQ - They are cach advised tov*mnatatoﬂmoﬁiccmedatccffmef :
i e .m*fri'“auslmu}‘assmrﬂm s'aff concemed .
) i
Sy . ' ; T )
N - ¢ . for DiviRly. Ma
o ‘ = . . N.T.Rly. Rangiva
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Wirditten Btatement filed by the

1. That a copy of the 0.0 has been served on the
respondents and the respondents have gone through the ocopy

af  the 0.6 filed by the applicant and have understood the

contents thereof.

2 That save and except the stabtements  which  are

specifically admitted hereinbelow, obher astatements made in

the O.6 0 are categorically demied. Further the statements
. 1

whickh are borne on records are also denied and the applicant

i out to the strictest proof thersof.

N That the answering respondents beg to raise  the

pe.

preliminary objection regarding maintainability of the &,

_,
0
iy

The 08 is barred by limitation and there i N Cause
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ot consideration. That is, for cme post three candidates can
aampete and  smuitable one will) be selected finally. It 1is
ﬁﬁ&vefnreg the selected candidate may be jurior-most among
the three. Bo seniority is not the foremost criteris in 2

wmelaction and the basic in conducting a selection

ig that anyhody in the fipid of eligibility (i.8. within =
¥)  can he selscted as per merit., S0 the selection of
Fascenger Driver has been conducted within the frameword of

nagitability cum Bendority” criteria. 8o, applicant has not

) ' . , . . ‘ °
rereived the gualifying marks 10 written test snd thus o
o ;

I
been empanelled.

7 That with regard to the atabtement made i para
4.4, of the 0A the answering respondents while denying the

comtentions mede therein beg to shtate that only senior st

candidates within  the field of eligibility {zone ey f

consideration) have heen called for the selection. No
mamed Saniay Das has been called for the selection and  this
name has not appeared in our notification Neo.E/218/RN/Pass

ced 19.9.6% and corrigendam dated 28.11.83 Only a
no. a4k &
merigl, no.l76 appearsed in

A

e shove said notification and corrigendum respectively.

o

Dr./1 da

name Susanta Das has appeat

. That with regard 8 the statement made in pars G

and & of the 0/ the answering respondents while denying the

contentions made therein beg to state thet the Rangisa

jam

division has  begen bifurgated from APDI division wWa@afe

oY/ a/8% only. In the mew divisian selection for P/Driver as

o

hesn initiated within & moniths nf it's formation.

it
wd
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7. That with regard to the statement made in  pars

&7 of the (08, the answering respondents while denying the

contentions made therein beg to state that as per advance

% oee [REM Vol.l (1989 edition? in tie

correction  slip no.d

written test held as part of the selection for promotion  to

T~ SR

the hipghest graede selection post in 8  cabegory, ohjective

type guestion should be set for about 38% of the total marks

for  the written test. In the written test held ss  part  of

.

the selection for promotion to ather louwer grade

posts, obiective type guestions should be set to the extent

af about 2B% (in the range of 200 to 38%) of the total marks
fpr bhe written test. The category af peesenger driver 18

pot  the highest grade in the driver wadrey 1t in  an

inbermadiary grade,

cabement made 1 RaETH

1. That with regard to the
4.8. of the {m, the answering respondents while denying the

contentions made therein beg to stabe that as per  DRM

(RIRNY ‘e notification Mo.E/216/RN Pass Dr./l dated 19.09.83

fargrs R

and corrigendum dated S@L 11 .8% only 186 candidates have breen

ralled for the selection, notb 196 as  mentioned irn the

representation.

il That with regard to the stetement made i para

4.9 and 4.16 of the 0/, the answering respondents whtile

denying fhe contentions made Ctherein, reiterates GBI

reaffirm the statement made oy e .

4

lectiong
[ ]



1. That with regard to the statement made  in

prclents while denying e

4,31 of the U068, the answering res

1

P
B

contentions made therein beg to state that regarding verd
consalation of  fthe applicant by  administration is  not
coarrect.  Since  there is no lapse in the examination as

narrated by the &

plicant in these paragraphs the result  of
the examination has bheen published and the same has been
) . \\ \\
implemented alsec, the applicant at this stage by filing the
Il \
@y which is nobt permissib

P

Yy wants to take a undue advant &

under law.

13, That with regard Yo the statement macde in paraz 13
af  the 0A, the answering respondents while denyving  the

in reiterzte  and reaffirm the

contentions macte  thers

shatement made abhove.

sbement made  in para

14, That with regard to

poandents while denying  the

4,14 of the A, the znswering

hot
contentions  made therein beg to state that the candidates
who qualified in the said seslection have secured the

reguisite marks.

15, That with regard to the statement made in  para
'

4.15 of the 0/, the answering respondents while derying the

lapse in  the

contantions made therein since there

vy applicant and most

]

proceedings of the selection as stated

highly hypothetical and bazsed 0or:

of his olaims  &ve :

te liable b d 3 eami s i o
assumptions, and hence his prayer 18 Tiable to bhe dismisged.

&
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presently working a

Mo, Railway, da  heveby wverify and  state  that the

i \ 5 &\ ..

statement made In RETACTEDNE oo Ti b o FaTu s L a s s T o s unume s s n s
are btrus o my knowledge and those made in paragvaph/\bﬁjng
N .

ne b=

matters of -P@CGFd%I\aPﬁ true to o omy  information derived

therefrom, which 1 believe to be true and the rest of my

Rumble submissions before this Horm'hle Tribunal. I am - also

avthorised and competent to sign this verification on behalf
. !

af o wll the Hespondents.

[
ot

and T mion  this verification on  this “ung,'mﬁ o

L TDRC , iEEa,

Y% B
(43 NABA )’ANA

b F‘JLJI!G g1t

b1
Divisional Personnel Offxcer
1’ H}a }(-'7. . tﬁm
N. F. Railway. Rungiya




